FOR THE ATTENTION OF THE CREDITORS OF YASHKIRTI TOURS AND TRAVELS PRIVATE LIMITED

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations. 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor Yashkirti Tours And Travels Private Limited
2. | Date of incorporation of corporate debtor 18-06-2001
3. | Authority under which corporate debtor is | Registrar of Companies, Jaipur, India. under the
incorporated / registered Companies Act, 1956
4. |Corporate Identity No./Limited Liability | (j63040RJ2001PTC017067
Identification No. of corporate debtor
5. | Address of the registered office and principal Regd. Office: HE-1. Ashirwad Complex,
office (if any) of the corporate debtor Transport Nagar, Jaipur; Rajasthan
6. |Insolvency commencement date in respect of | )3_07.2023 (Copy of the order received on 05-
the corporate debtor 07-2023) 4
7. |Estimated date of closure of insolvency |3(.12.2023
resolution process
8. |Name and registration number of the |Name- Igbal Singh Gandhi
insolvency professional acting as interim | Reg No- IBBI/IPA-001/1P-P-02365/2021-
resolution professional 2022/13524
9. | Address and e-mail of the interim resolution | Reg. Add — C/302. Rosewood Estate, Near Prerna
professional, as registered with the Board Tirth Jain Derasar, Satellite. Ahmadabad.
Gujarat. 380015
Email - igbalsingh2659/wyahoo.co.in
10.| Address and e-mail to be wused for |Correspondence Add: 9B, Vardan Tower, Nr.
correspondence with the interim resolution | Vimal House, Lakhudi Circle,
professional Navrangpura,Ahmedabad — 380014
Email — cirp.vashkirtiiz gmail.com
11.| Last date for submission of claims 19-07-2023 (14 days from the receipt of the order
i.e. 05-07-2023)
12.| Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13.|Names of Insolvency  Professionals | Not Applicable _
identified to act as  Authorized |
Representative of creditors in a class (Three !
names for each class) "
14. (a) Relevant Forms and (@) www.ibbi.gov.in | www.sunresolution.in |
(b) Details of authorized representatives cirp.yashkirtii gmail.com
Are available at: (b) Not Applicable

Notice is hereby given that the National Company Law Tribunal. Ahmedabad Bench has ordered the
commencement of a corporate insolvency resolution process of Yashkirti Tours and Travels Private
Limited on 03-07-2023 (Copy of the order received on 05-07-2023).

The creditors of Yashkirti Tours and Travels Private Limited are hereby called upon to submit their
claims with proof on or before 19-07-2023 to the Interim Resolution Professional at the address
| mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post, or by electronic means.

A financial creditor belonging to a class, as listed against entry No. 12, shall indicate its choice of an
s listed against entry No.13 to
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Submission of false or misleading proofs of claim shall
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BAJAJ FINANCE LIMITED
’Bm:unmuﬁ OFFICE: 3rd Foor, Panchshil Tech Park, Viman Nagar, Pune-411014, Maharashtra. Branch

Office: Pranav complex Abave vodaphone Store Opp Krishna colour lab Bus stand road Surendragar 363001

Damand Notice Under Saction 13 (2) of Sacuritization and Reconstruction of Financial
Asasts and Enforcement of Security Interest Act, 2002,
Undersigned being the Authorlzed officer of M/fs Bajaj Finance Limited, hersby gives the following notice to the
Bormower{s)/'Co-Bormower(s) who have failed to discharge their Esbilty e defaulted in the repsyment of principsl &
will as the Interest and other charges accrued there-on for Home kan(s)/Loan{s) against Property advanced o them
by Baja] Fnance Limited and s & conseqguence the |oan(z) have become MNon Performing Asssts [MLPUA'E) .
Accordingly, notices were Ssued to them under Section 13 (1) of Securitization and Reconstruction of Fnancal Asssts
and Erforcement of Security Interest Act, 2002 and rules there-to, on their last known addresses, however the same
have been returned un-served/undalivered, as such the Borrower(s)/Co-Bormower(s) are hereby intimated/Informed by
way of this publication notice Lo clear their outstanding dues under the loan facilities availed by them from time to ime. |

~{ MY

1. YASHRI CATERERS (Barrower)

Road, Surendranagar 363001

1. BHAVESH JASVANTEBHAI PARMAR
{Co-Barrnower)

3. PDOSHPAREN JASVANTEHAL PARMAR

30 Feet Road

Loan Account No./Mame of the Borrawaer(s)/| Address of the Secured, Mortgaged Demand Notice
Co~Barrowears)/Guarantor{s) & Addresses Immovable Asset [ Property to be Data & Amount
Branch | SURENDRANAGAR All That Piece And Parcel OFf The Non-sgriculturs] |37th June 2023
{ LAN No. S5I8RLPISD3I0067, Property Described As: Property Of Ground Floor Southem |Rs. 20,02,154,-
SISRLPS1591126) Side Flat No 101, Admeasuring 145,475 Sq Mrs OF Which 1s |(Rupess Twenty

Situated On Plot Mo 9 Paikl Bearing Surendranagar Clity Survey |Lac Two
At B, AP, Charmbars, Alks Chowk, Maw Junction |No 3027 O wWard No 1 Sstuartod At Alla Co Op Mouw Soc Ltd, New
Junction Road, At Surendronagos Taluks Wadhwan District |Hundred Rty
Surendranagar, East : New Junchion Road, West : Alla Socety |Four Only)

Biock Mo 22 , Morth : Passage After Then Flat Mo 102, South :

e s,

{Co-Barrowar)
AL: 9 Alka Socety, New Junction Road, Surendranagar -363001

Assets mortgaged
Assets and Enforcerment of Securily [nterest Act, 2003,

Bajaj Finance Limited has tha charge.

This step 8 baing takan for substftuted service of notice. The above Borrowers and/or Co-Borrowers Guaranton) am advissd o
make tho payments of oulstanding  slong with future interest within 60 days from thie dabe of pubsiication of thes noticn failing which
{without prjudios to any other Aght remedy mallable vwith Baja) Finenos Lim@ed) feither steps for taldng possession of the Securod
progerty will i inlthabed as per the provisions off Sec. L3(4) of tha Securitization and  Reconstruction of Financial

Tha parties named abowe are also advised not to allenste, crasts third party inberest in the abowe mentionad properties. On which
Date: 06/07 /2023 Place:- SURENDRANAGAR Authorized Officer Bajaj Finance Limited

(University under Section-3 of UGC Act 1956),

EXPR
Careers

o (Elite Status & Centre of Excellence — Govt. of Maharashtra)

Matunga, Mumbai — 400019, Website : www.ictmumbai.edu.in

RECRUITMENT (REGISTRAR)

Applications are invited for the recruitment of Professor
who shall be the Registrar of the Institute on the fixed tenure|
basis of five years. The interested candidates may visit the In-
stitute website from Monday 10th July, 2023 onward for further
details and submit the application along with supporting docu-
ments on or before 30th July, 2023.

Dean HR

Limbaynt Branch : Plot No, 43, 44, 45, Subhash Nogar,
o it e Limbayut, Surat - 394210, Phone No, B980026745

Fr=w—7—1 PHYSICAL POSSESSION NOTICE
€ [ .

anidix - [V {Sao0 rule B(1)} {For lmmovabls Proparty)

Wharsas, The undersigned being the authorized afficer of the Bank of Bareda under
the Securitisation and Aeconatruction of Finanainl Assets and Enforcamant af Soectinty
Intarest Act, 2002 (54 of 2002) and In exerciss of powars confarmed undaer Section 13{12)
romd with rule 3 of the Security Imterest (Enfarcemant] Aules, 2002 issusd » darmand notics
datod 23,02.2022 callirg upon tha barrawer Mrs, Ranjansben Magen Khalrnar, Mr. Sunil
Magan Khairnar, Mr, Anll Magas Khalmar and ta Gurantor My, Vijoy Vasant lshi to
repay the amaunt mantioned in the notice belng Re. 13,31,060/- (Rupees Thirteen Lakh
Thirty One Thossand Sheay Only) o8 on 29,01, 2022 + unappiad Intarest w.a.l 24.01 2022
+ Lagal & Othar Exparsas within 60 days from the date of recsipt of the ssid netice.

Tha Bomowars having loiled to repay the amount, notice is heraby gven 1o the
Barrowars and tha public in ganaral that ths undarsignisd hid tnken Phisical Posssssion of
the property described horsn balow in axercise of powers conferred on him undor sub-
smation (4) of section 13 of Act rend with rule B of the Sacurity Interast Enforcemant) Ruas,
2002 on this the 027 day of July of the year 2023,

Tha Bosvewwar in particular and tha public in generd s by cautionsd not 1o deal
wiliihy tha praparty and any deatng with tha property will ba subject to the charga of Benk of
Baroda, Limbayat Branch for an amount of Rs. 13,31, 060/ {Rupssa Thirtean Lakh Thirty
ane Thousand Sixty Ooly) s on 28.01 2022 + wnapplied nterest w.e.l. 24.01.2022 +
Lagad & Orthar Expansess.

Tha Borrewar's attention s invited to provissons of sub-section (8) of section 13 of the
Act, inrespact of time ovailable, to redesm the secured nssats.

DESCRIPTION OF THE IMMOVABLE PROPERTY
AN that Peco and parcel of immovable proparty boaring Plot Ne. 7371 (As Por SLIDA
Sanction Plan Piot No, 560} sdmeasuring shout 38.01 sq. rvirs. together with sdjoining Land
admeasuring sbout 5.57 sq. mirs, toguther with proportionste shere in rosd and
admoasuring 24.21 ag, mirs. total adm, obout 68.79 =g, mirs. ot “Mahsdev Nagar™
Situated cn the Land Bearing Revenue Survey No. 353 its Block No, 513, TR scheme No. 62
[ Dirdell-Bhastan-Bhodwad], £P. Mo, 143-A, SHusted at Vilage: Dindodl, Sub-District -
Charyesl, District Surat Gujarat in the name of Mre. Renjsnaben Magan Khairmar, Bounded
by - Enat : Plot No. 74, West : Plot Ne. 72, North : Gatar Gall, South : Road,

84,
Datas : 02.07.2023, Placs : Sarat Aintharlaad DMicar, Bank of Baroda, Surst

POSSESSION NOTICE

Whereas the Authorsed OMcer of Secured Crediior under Securitization And
Reconsinuction of Financial Assats and Enforcamant of Security Intarest Act 2002, and in
under Section13 (12) read with Rule 3 of he

M{Enmﬂﬂh 2002 issued Demand Natices under Section 13 (2) of the
Hd.ll.:t, calling upan the borrowars to repay the amounts manboned against

nama togather with interest thareon af the applicable rates as mantionad
Intl'u nobioes, within 80 days from the date of pubication of the said Notice, along with
further interest as applicable, Incidental axpensas, costs, charges eic. Incurmed tl the date
of paymant and / or realizabon. The below-mentioned Loan Account along with ils
underying securitylies), including the Immovibds Propadty, had baen scquined by ARCIL
acting as Trustea of ARCIL-Retall Loan Portfollo-08T-A-TRUST from Mannapuram
Home Finance Lid. (“MHFL") (“Assignor") in tenms of Section 5 of the SARFAES| Act,

2002
Borrower Name | Total outstanding (in Action
co-Borrower Name Rs.)/ Taken
Loan Account no./ Due date
Navghanbhal Rlupabhl Bharvad, Hauﬂbml Rs. 067263 [Rupees |  Physical
Navghanbhal Bharvad, Govind Devabhall Nine Lakh Sixty Seven | Possession on
Jogarana Thousand Two Hundred &
No: PUSOPULONSO00005005881 oy Tors By | Pw
SELLING BANK - Manappuram Home 21-12-2020
| Finance Limited I

; All That Part & Parcel Of The Property Consisting Of 85A 958
Savengrean City Vil Karavel Ankleshwar Bharuch Ankleshwar Bhanich Gujarat 333001

Manal Kumar Selan Prajapat, Maya Devi] Ra. 525474)- [Rupees Physical
Manoj Prajapat Nine Lakh Twenty Five | Possassion on
No:  WANKLDDO3S36 MMF*F:M&UTHI& 30-June-2023
SELLING BANK - Manappuram Home o a5 on

Financa Limited %

Secured Property ; All That Part & Parcel Of The Property Consisting Of Plot No 27, Ral
Rasidancy, Nr Patel Naga R Rajpipla Road, Ankdeshwar 383001,

Whiereas the bormowers mentioned hareinabove have falled to repay the amounts due, nofice
Isl'ﬂmghmhhhnnmm mentioned hereinabove in paricular and to the public In
wwmmmum Officer of Securad Creditor has taken Physical Possession of

Assels described herein above in exarcise of powers confered on
Iimrﬂursuim 13 (4) of the sasd Act read with Rule 8 of the said Rules on e dates
mantionad above, The bomowers mentioned hensinabove In particular and the public In
general are hereby cautioned not fo deal with the aforesaid ’ red Assets and
any dealings with the said properties/Secured Assals will be subject o the charge of Assel
Riconstruction Company (India) Limited.

Place: ANKLESHWAR Sd/- Authorised Officer
| Date: 06.07.2023 Assel Reconstruction Company (India) Lid,

A i| Asset Reconstruction Company (India) Ltd.,
m Cl CIN : Us5399MH2002PLC 134884, Wabsite : www.arcil.co.in

Registared Office: The Ruby, 10t Floor, 29 Senapafi Bapal Marg, Dadar (West), Mumbsl -
4000 0028 Ted : (1225658130

Branch_Address: 510, & Floor, Sun Square, Near Holel Regenta Central Anirim,
Off C. G. Road, Mevrangpura, Ahmedabad - 380 006, Gujaral Tele: 073-40308301 /02

FORM A
PUBLIC ANNOUNCEMENT
n 6 of lmdvarw

FOR THE ATTENTION OF THE CHEDITﬂHE DF
TASHKIRTI TDUHI A.HIJ TFI.I“I"EL! PRIVATE LIMITED

1 mammm ‘IHH!HIMMFML_

2 | Date of incorporabion of comporate deslor 18-08-2001

3. | Authority under which corporate deblorls | Registrar of Companies, Jaipur, india,
moorporated [registered under the Companies Act, 1856

4. | Conporade ldenitity No./Limited Liabiity U304 0R2001 FTOHN TOET
Kentifcation Mo. of corporate debior

5. | Address of the registersd office and principal| Regd. Office: HE-1, Ashirsad Compiex,
office [ ary) of the corporate debilor Transport Magar, Jalpur, Rajasthan

€. | Insolvency commencement date inrespect | 03-07-2023 (Copy of the onder
of the corporate dabior racedved on D5-07-2123)

7. | Estimated date of dogure of Insplvency 30-12-2023
resolufion process

& | Name and regisiration number of the Kame- Ighal Singh Gandh
insolvency professional acing as Rag Mo-

8. | Address and e-mail of the Inlerm resclution | Reg. Add — G302, Rosewood Estals,
professional, a8 registered with fhe Board | Near Prema Tirth Jain Darasar, Sabalite,

Ahmadabad, Gujarat, 380015

Email - igbalsingh285%@yahoo.co.n

10.| Addrass and e-mail o be wsad for

sormespondence with the interm
resolufian professional

Camaspandence Add: 88, Vardan Tower,
M. Vimal Housa, Lakbudi Circla,
Mavrangpura, Ahmedabad — 380014
Email - cirp.yashirti@gmai com

11.| Last dale for submission of claims 18-07-2023 (14 days from
e recaipl of the ordar 6. 05-07-2023)

12.| Classes of creditces, ¥ any, under dausa (b) | Not Applicable

of sub-saction (BA) of section 21, ascarained

by e nberim resolution professional
[ 13.| Namas of inschency Professionals "~ Nat Appiicable

idenlified Lo 8ct as Authorized

Represantative of creditors in & class

{Threa names for each class)
14, (a) Redevant Foma and (o) www.ibbi.govin | www.sunrasolution in

{b) Dutails of authorized mpresariaivas | cim.yashkirtiggmail.com

Ara available af {B) Nod Applicabie

Motica i hareby givan that tha Kational Company Law Tribural, Ahmadatad Banch has ordernd
fhe commenrcament of a corporate inscivency resolufion process of Yashicrt Tours and Travels
Privatas Limitod on 03-07-2023 (Copy of tha crdar mcshvad on 05-07-2023),

Than creditons of Yashiirt Tours and Travels Private Lirited ane hereby calied upon to submil ther
claima with proof on or before 18-07-2023 to the Interim Resoluion Professionsl at the address
mentiched against entry No. 10,

The financial creditors shal submit Bheir claims with proof by alectronic maans only. All other
erexditoes miry submil the claims with proc inperson, by pest, or by olectronic means,

A financsal crodior belonging bo a class, & llsted agalnat antry Mo. 12, shall Indicate ks cholce of

an suthorized representative from e thees insolvancy professicnals listed aganet entry
Mo, 13 o acl a8 an authorized repraseniatve of the clasa [NA] in Form CA,

Submisslon of false or misleading prools of dalm shell attract penalties. S/
Cats: 05-07-2023 Singh Gandhi

Place, Ahredabad Rag. No- mm1nmmﬁ%1m1ﬂu

financialexp.epapr.in

HOFC Eank L3d

"FHDFC BANK B e T

Viimy Plot Canwat, Gondal Road, Rajlof - 360007

DEMAND NOTICE WS 1307 |r.|-11 SATION b RECONSTRUCTION OF FINANCIA
ASSETS AND ENFORCEM HI‘ |- SECURITY INTEREST ACT 2007 (SARFAESI ACT

HARSHIT ENTERPRISE THROLMH ITS PROPERITOR VEJANANDEHA!I ARSHIBHAI

FIMDARIYA

Aidrbdd adaat: Maw Fot, Jai Ohasshalive - 950510

Addrons nre Rlao &1 : Mayur Neve, Pt No 200, Madhsdbeug -1, Siest Mo 5. Jermages - 31

(WH |

VEJARMANDE HA LA RSHIBHA PIMDARIYA

MAYMA VEJANANDEHA PINDARN &

S Na, I & 3 Addeman arw ot My M, Flst N <200 Madbhavimag -1, Saesl No &

Jamragm - 351 004

Notice & hereby ghaen 18 you thal the evwelops contaming the notice daled
13062023 wsued by the Authorsed officer of HOFC Bank Ltd, wi. 13{2] of the
SARFAES] Act by Resgistared AD Post could not ba effected in thi ordinary msnne

Notice is therefore hiseby servied o you vide Ruls 3 of the Security Inferest
[Enforcpment) Rulps, 2002 that you hisd svailed kban apainsl pioperty Vide loan sccound
oo BIG068T nnd on sccoun of defaults committed by you = epayment, your socoun
has boen dasshed as “Non-Performing Asset”™ (NPA) on 05.08.2023 in sccondance
with This Reserve Bank of |ndis guidelines and o such you s hersby callst upon to pay
thir entire cutstanding smoum of Rs. 19.17.2113.235 (Rupess Minctoon Lakh
Sevenienn “'H:Hl-'ﬂg- Hundred Thirieen And Twenty Three Paiza Daly] 23 on
1300202 slong with hurther irterest oi 1he contractual refe and olhe costs, chages,
incideninl expensses therate Wl payment within 50 deye fom the poblication of (b
notice, falling which HOFC Benk Lid. (HOFC) shall inie possessson of i secused
[moripaged) assats as detailed below and exercise all the rights and powers provided
iw's, VE(Q) of the said Act, without projudicn te any of thi ather rights provided under the
Ivws ol 1 ha larad

You aie also pul bo robece w's. 13(1.3) 1hal you shill rol transher Pha s aasel by sale,
lnase or ot herwiss withoul ohimning pricy wriiten consent ol HDFC Bank Lid

-: SECURED ASSETS :-
Al Tha Piwce And Parcal 0F The Inmmovable Residential Propesty On  Sub Pet Ne 107
Sardar Park-1, Near Rudra Parey Plot, Jeketnaks Aosd, Jamange: Situsted On Lang OF Sub
Mot Mo 140/, Admeasuring 77 25 Sq.mirs With Bullding Thareon f Revenss Survey Na
13331 Prakd Aven Known As “sardsr Park-1" Jemangsr. And Bounoed As Uinder: Noms -
Oahar's Property, South - Dther's Propery, Easl -road, West - Other's Property
S Authorised Ofcer

Date : B6.O7. 2003, Pince - Rajlat HOFC Bani Lod,

S

N

Skyway Group is a leading supplier of Ready Mix Concrete
("RMC"} in MMR region namely Mumbai, Thane and Navi
Mumbai. Established in 2004, it has expanded rapidly to
become one of the largest manufacturers with over
Eighteen Modern RMC Plants. The group has over 40
years of experience in the Construction Industry.

We require professionals for the following positions

General Manager (Sales & Marketing)

Building Material Industry personnel with 10+ years
experience and minimum & years relevant experience in
Ready Mix Concrete field. Graduates from any faculty qualify.
BE (Civil)or Management Graduates are preferrad.

Senior Manager | Manager (Sales & Marketing)

Building Material Industry personnel with 5+ years experience
and minimum 2 years relevant experience in Ready Mix
Concrete field. Diploma in Civil / BMS [/ BSc equivalent
Graduate having computer kKnowledge and excellent
communication skills etc. Candidate having own Bike is a
prerequisite.

Salary and Benefits will be according to experience and
qualification.

Interested candidates should send their CV's / Bio-data
to Email: balirami@skywaygroup.co.in by 20th July 2023

Lal Darwajs Branch ; PB. No. 203,
e = #5T1
@ e e abws gl | Reshom Bhavan, Main Road, La Darwai, Surat
CENTRAL BANK OF iNpLa | Phone : 0Z61-2623145,

E mail : breegurs051 1@ centrabank con
PDSSESSION NOTICE (For immovable propartyl

Whareas, the undersigned, being the Authorised Officer of Central Bask of India,
Lal Darwaja Branch, Surat undor the under the Securitisation and Roconstructon of
Financial Assets and Enforcement of Security interest [Act], 2002 {54 of 2002) and in
exercise of powers confemed under section 1312), 13(2) read with rule 3 of the Sacurity
intarest (Enforcament) Rules, 2002 issued a demand notice dated 27.04 2023 caling
upen the Bomower [ Guarantor Mir. Kamlbeshbhei Dhanjibhai Chovatiye and Ma.
Neyanaben Kamisshbhal Chovatiys to repay the amount mentioned in the notice
baing Re. 12,88 TRT- [in Wonds : Rs. Twelve Lakhk Eighty Eighi Thousand Seven
Hundred Eghty Sewven Only] + Interest and expenses within 60 deys from the dete of
receipt of the said notice.

The Borrower having fadlad to pay the said amount, notice s hersby given o the
Bomower / Gusramors and the public in general thet the undersipned has tsken
Symbaolic Possaszion of the property cdescribed herein below in exerciss of powers
confermed on himyher under Sub - section (&) of Act read with ruis 8 & 9 of the Security
enforcement Rules, 2002, on this 05" Day of July, 2023,

Thie Borrowe, in particular and the public, in penersl, & heroby cautionsd not to desl
with the property and amy dealings with the property will be subject to the charge of
Cantral Bank of India for aa amount of Rs. 12,88, 787/~ {ln Whands : Ra. Twalve Lakh
Eighty Eight Thoussnd Seven Hundred Eighty Sewen Only) together with further
intengst at the contractusl rate on the sloressid armount and ncidental expanses, costs,
charges etc. w.e.l 27.04,.2023.

“The bormower's sttention i imvited to provision of sub saction (B of section 13 of
the ALT, in respect of time evailable to redeem the secured sssets”,

APPENDIX = IV Baln-B{1 |

“All the piece or parcel of the land bearing Piot No. 34 (As Per ILJP. Record Block No.
749/94 b As Per Re-Surve Procedure New Block No. 5804) of the Sockety known as
“Tulsi Homes" situsted at Near Anand Vatika, B/s. Sukh Sager Aow House, Velanjs-
Sekhpur Road bearing Revenus Survey No. 283, Block No. 248, Vilage - Sekthpur, Takuka -
Kamrej, District : Surst, Total adm. Aboest (Plot anea 40.18 sg.mirs + undivided Prop.
Share in COP & Road land area 25.71 sq trs) B5.88 sq. Mirs. Boondsd by :- Ezst : Road,
West ; Plot No. 77, Nerth : Plot No. 85, Sowth : Piot No. 93,

Date : 05.07.2023, Place : Surat Authorissd Officer. Cantral Bank of India
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Bharati Vidyapeeth

(Deemed to be University), Pune (India)

Founder Chancellor : Dr. Patangrao Kadam
Accredited with *A*" Grade (by KAAC)

Category = 1 University Status by UGG, NIRF Ranking 91
Bharati Vidyapeeth Bhavan, Lal Bahadur Shastri Marg, Pune 411 030,

DEPARTMENT OF ENGINEERING AND TECHNOLOGY

REQUIRED

Online applications are invited from eligible and qualified
candidates for the posts of Professor, Associate
Professor and Assistant Professor in Computer
Science & Engineering, Computer Science &
Engineering (AIML) and Computer Science & Business
System to be filled in Bharati Vidyapeeth (Deemed
to be University) Department of Engineering
and Technelogy, Off Campus, Navi Mumbai.

For detailed information about gualifications and
exparience, pleass visit Website;

bvp.bharatividyapeeth.edu/index.php/caoreers.

The lost date for receiving online applications will be
fifteen days from the date of publishing the advertisement,

For Professor:

1. Qutstation condidaotes appearing for interview will be
given fravelling allowonce (including economy closs air
fare) reimbursed by shortest route,

2, Due to any genuine reason, if you cannet remain
present persanally, onling interview may be arranged.
However, if you are shortlisted you have to appear in
person betore finalizing the selection.

SECRETARY
Bharati Vidyapeeth

Sucps TRET E

-
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RISE WITH EDUCATION

S.I.E.S. COLLEGE OF COMMERCE & ECONOMICS,
TV, Chidambaran Marg, Sicn (East), Mumbai-400 022,

competitiveness, leadership and innovation skills among the students will
be preferred interested candidates may apply with relevant documents to
hr@klecollegeoflawmumbai.edu.in on or before 20.07.2023.

For more details contact:
9852599512, 9819856956, 6238342606

Dr.Prabhakar B Kore
Chairman,KLE Society, Belagavi

Navi Mumbai
05.07.2023.

- Navi Mumbai - o MINORITY COLLEGE
Approved by Bar Council of India, Government of Maharashtra & Affiliated to University
of Mumbai APPLICATIONS ARE INVITED FOR THE FOLLOWING
FACULTY RECRUITMENT CLOCK HOUR BASIS POSTS
Position- Un-aided Qualification & Experience FOR THE ACADEMIC YEAR 2023-24,
Assistant Professor/ | LL.M with min.55% marks with Ph.D./SET/NET AIDED
Associate Professor/ ar. Cadre Subject Total No. | Category
Professor (LAW)
No. of Post
A globally acclaimed Educational organisation with a proven track record 2. | Assistant Professor Accountancy 04 04-Open
of quality education invite applications for the post of Assistant Professor/ 1. | Assistant Professor Business Law 01 m-ﬂpﬂn
Associate Professor/Professor and Librarian for KLE Society’s KLE College of Ass Prof Enallsh 0 -0
Law, Kalamboli, Navi Mumbai. 4 .Lsian! L] ng IE_ et
[The above posts shall be filled as per UGC Norms.] 5. | Assistant Frofiessor h'lla!.hernahc:a! & U1 01-Open
SALARY :Attractive and commensurate with quality Stafistics fechniques
. . o . . 6. | Assistant Professor Commerce 01 01-Cpen
Candidates committed to professionalism, dynamism and expertise to create

DESCRIPTION OF IMMOVABLE PROPERTY

AXIS BANK LIMITED

(CB: LEST1I0G. 1993PLCRNTES,
Coeporxie Office, Axis House, Struchred Asses Group, C-2
Wiadia International Centre, Pandurang Budhiar Marg, Worll, Mumé:ai - 400025
Tk 01 D92DDE5ES www axichank rom

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Motice for Sale of immovable Asssts under the Securitieation and
Reconstruction of Financial Assels and Erforcament of Security Interest Act, 2002
read with proviso to Rule 8 {§) of the Security Interest (Enforcement) Rules, 2000
hotice is hereby piven 1o the poblic in general and & panticular 1o the Bormower Le.
Metawala Agro Foods Private Limited and Guaranion{siMorigagoriskOwnerls)
L. Mr. Rahimbhai Maknojia and Mr. Hasanbhai Manknojia fhat the below described
immovable properies motgagedicharged to Axis Bank Lid, e, Seqwred Codior, the
physical pessession of which has besn faken by the Authonised Officer of Axis Bank Lid,,
i.e, Secured Creditor will be sold on “As is Where is Basis™, “As s What s Basis™,
“Whalever There I Bagis™ and "No Recourse Basis™ on T0f.August 20023, for necosery
of Re.8,07 88 258/- (Rupses Eight Crore Seven Lakh Eighty Eight Thousand Two
Hundrad and Fifty Eight) as on 30,06 2022 plus further inberest from 0107 2022 al the
conractual rate due o Axis Bank Limiled e Secured Credio from the aforesaid
Barrower ! Guarantor s}/ Morigagon s Owners). The resenve price will be:

Bharatiya Vidya Bhavan's

Hazarimal Somani College of Arts & Science,
Shri Manubhai Maneklal Sheth Jr. College of
Arts & Science & Jayaramdas Patel College
of Commerce and Management Studies,

K.M. Munshi Marg, Chowpatty, Mumbai - 400 007,

APPLICATIONS ARE INVITED FOR THE
FOLLOWING CLOCK HOUR BASIS POSTS FOR

The above posis are open fo all, however candedates fromany category can apply
for the post,

Reservation for women will be as per University circular Mo, BCCHE74/1 958
dated 107 March, 1998, 4% reservation shall be for the persons with disability as
perUniversily circular Mo, Special CaCCI2019-20005 dated 5° July, 2019,

Candidates having knowledge of Marathi will be prefemed.

"ualifications, Pay Scales and other requirernent are ag prescribed by the UGC
Wotification dated 18" July, 2018, Govemment of Maharashira Resolution No.
Misc-2018/C.R.56/18/UNI-1, dated 8" March, 2019 and University circular No.
TAASNCT)ICDV2018-19/1241, dated 26 March, 2019 and revised from fime to
time". Remuneration of the above post will be as per University Circular Mo.
TAASICTHIM/2019-2020, dated 02°, April, 2019 and University Circular No
CTAWZ32021-22, dated 25° January, 2022. The govemment Resolution &
Circular are available-on thewebsite mu.ac.in

Applications with full details should reach the PRINGIPAL, 5.1.E.5. COLLEGE OF
COMMERCE & ECONOMICS, PLOT NO.T1/72, TV. CHIDAMBARAN MARG,
SION (EAST), MUMBAI-400 022 within 15 days from the date of publication of this
advertizemnent. Thisis University approved advertisemeni.

The above posts are open to all, however candidates from amy category
can apply for the past.

Reservation for woman will be as per Llni'l.rla!rﬁil'!,r Circular MNo.
BCCHGT4/1998 dated 10th March, 1998. 4% reservation shall be for

the persons with disability as per University Circular No., Special
CellICC/2019-20/05 dated 05th July, 2019.

Candidates having knowledge of Marathi will be preferred.

“Qualification, Pay Scales and other requirement are as prescribed
by the UGC MNotification dated 18th July, 2018, Government of
Maharashtra Resolution No. Misc-2018/C.R.56M8/UNI-1, dated Bth
March, 2019 and University circular Mo. TAAS(CTICD2018-
191241, dated 26th March, 2019 and revised from time to time'.

Remuneration of the above post will be as per University Circular
No. TAAS(CT)01/2019-2020, dated 02nd April, 2019.

The Government Resolution & Circular are available on the website
. ac.in

Application with full details should reach the Ve PRINCIPAL, Bharatiya
Vidya Bhavan's, HAZARIMAL SOMANI COLLEGE OF ARTS &
SCIENCE, SHRI MANUBHAI MANEKLAL SHETH JR. COLLEGE OF
ARTS & SCIENCE & JAYARAMDAS PATEL COLLEGE OF COMMERCE

& MANAGEMENT STUDIES, K.M. Munshi Marg, Chowpatty, Mumbai -
400 007. Within 15 days from the date of publication of this advertisemeant.

This is University approved advertisement.

Sdi
THE ACADEMIC YEAR 2023-2024 PRINCIPAL
AIDED
Total No.
e Cadre Subject of CHB Category
osls

1. | Assistarnt Professor | Economics 02 OPEM- 02
2. | Assistant Professor | Chemistry 02 | OPEN- 02 Eu-lll!gn of
3. | Assistant Professor | Physics 03 | OPEN-03] Arts & Science
4, | Assistant Professor | Botany o2 OPEM- 02 & CEIIHIIEI'QE
5. | Assislant Prolassor @"II’I’IEF&E 01 'DEH' 01 RISE WITH EDUCATION
6. | Assistant Professor | Mathematics 02 OPEM- 02

: : : SIES COLLEGE OF ARTS, SCIENGE & COMMERCE
7. | Assistant Professor | Environmantal Studies o1 DPEM- 01 {Amﬂ"ﬂﬂnusl
8. | Aszistant Professor | Accountancy M OPEM- e ;
9, | Assistant Professor | Marathi 0z | OPEN-02 P08 NG, S ?ﬁ;hﬁfﬁﬁ"&ﬁi‘;ﬂ“mm ANk
10.{ Assistant Professor | English 02 | OPEN-02 J

APPLICATIONS ARE INVITED FOR THE FOLLOWING

CLOCK HOUR BASIS POSTS FOR THE ACADEMIC YEAR 2023-2024

AIDED
Sr. CADRE SUBJECT | TOTAL NO.OF | CATEGORY
No. CHB POSTS
1. | Assistant Professor Physics G 06-0PEMN
2. | Assistant Professor | Chemistry 07 O7-0OPEM
3. | Assistant Professor | Biochemistry 01 01-0OPEN
4. | Assistant Professor Batany 05 05-0PEN
b. | Assistant Professor Zoology 02 02-0PEN
6. | Assistant Professor | Microbiology (5 05-0PEN
7. | Assistant Professor | Stalistics 06 06-0PEN
B. | Assistant Professor | Economics 02 02-0PEN
9. | Assistant Professor | Philosophy 01 01-0OPEN

Sd/-
lf'c PRINCIPAL

RESERVE |EARNEST MOMEY | Auction
DESCRIPTION OF PROPERTY PRICE DEPOST BV o
Al that piEtE and pan:el of Indusirial Rs.d 2300000 | Rs &2 30000:- Fif ks
immavable propery slongwih buikding] s f
construcied nrlFF'Il::ri Nu.;‘-ig;-l'ﬁ_ EIJI'I.IE'E E?ﬁ Rlﬂ;:;ﬂw
Nod37ip, admeasunng M1E.20 square Theen L5k o
metres of Chandisar sim of Taluka Patanpur Fa .
ant Oesinct Banaskantha i the name of Thasand|
Metawala Agro Foods Private Limited
together will all the buildings and sirechures
thereon, fdures, fibngs and &l plani and
machinesy altached 1o the earth or
parmanantly fastenad 1o anything aftached
to thie eanh, both presant and future
Plant & Machinery alongwith scraponthe | getzagpon. | R81300008 | sruess
afomesald propiety Fupsss {Rupsss One
Thirtesn Laidyy |  Lakh Thinty
Thoissand)

The Borrower/Guarantoris)Modgagoris) attention is imvited fo provisions of sub saction
{8] of secton 13 of the A, in respadt aftime svalable, 1o radeam the sacuiad assels.

For dedaded ferms and conditions of the sals, please refer to the link provided in
hitpa: v axisbank comiauclion-notices andior hitpslanishank suctontiges el
[Auction ID i mentioned above)

Date: 06th July 2023
Place: Palanpur

Sd-Authorised Officer
Axis Bank Lid.

For
Advertising in
TENDER PAGES
Contact
SJITENDRA PATIL
Mobile INo.:
Q029012015
I .andline INo. :
67440215

The abowve pasts are open b all, howsver candsdales from any calegory can apply
for the post,

Reservation for women will be as per University Gircular Mo BCC/H16741 958
dated 107 March 1998, 4% reservation shall be for the persons with disability as
perUniversity Circular Mo. Special Cell1CC/2019-20105 dated 05" July, 2019.
Candidate having knowledge of Marathi will be preferred

“Ouakfication, Pay Scales and other requirement are as prescribed by the UGC
Wotdication dated 187 July, 2018, Govemment of Maharashira Resolstion Mo, Misc-
2018/C R 56/1B/UNI-T, dated B" March, 2019 and Universfy Circular No.
TAASICTWICDI2018-1901241, dated 26™ March 2019 and revised from fime to time”
Remuneration of the above post will be as per University Circular
No. TAASICTY012019-2020, dated 02F Aprl, 2019 & University Carcular
No CTALI23/2021-2022, dated 25 January, 2022 The Governrment Resoluticn
& Clrcular are avaliable on the websie mu.ac.in

Application with full details, should reach the PRINCIPAL, SIES COLLEGE OF
ARTS, SCIENCE & COMMERCE [AUTONOMOUS), Plot No. 83/84 and
106107, Sion (West), Mumbai 400 022 within 15 days from the dale of
publication of this adverlisement, This i Universily approved advertisament.

Sdi-
Principal

Ahmedabad &


sshah
Highlight
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Eﬁdr-lt;‘:-mm Tender Motice No. 3052023-2024 Dated: 05.07.2023 e AT
Invitation of Tenders thmugh E-Fru::urement system

Frincipal Chief Materials Manager, Morham Hauh'.'ay ‘de'.'.' Dielhi- 110001, for and an
behalf of the Prasident of India, inviles e-tenders through e-procurement systern for

™ suppdy of the followsng itermns:-
OSTTT 5121577 Sl u punjab national bank Ny i o Jowga]
= o | = 7 T
: ..the name you can BANK upon! M: 99?1'?2{1&53 Ema'il* cs8228@pnb.co in Ri ‘1?:’}1?15“ WOQDEN CLAWF 45712 SET| 2 ”‘_*_”_F'f’-
(A L-GUERHHEHT OF INDIA UNDERTAMHGJ £ ! ! pno.co. 02 nmas.ﬂ UIE$E| F*qc,.mr- LE m m::lm-. TRT r-ﬁ HIL[T:I-EIE'.:. 356 SET 7072023 |
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES 5 [EgB D e PRI O 4 I ssovos o)
04 | 072300668 INTERMEDIATE TLJEIZ FGR SCHAKL COUPLER 134 NOS | 31072023 |
E-Auction 3ale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6) of the Security Interest (Enforcement) Rules, 2002. 05 m;_,mnﬂﬁ FLEXBLE POLY VMNYL CHLORIDE (PVCHl 63335 | 01082023 |
| Notice is hereby given to the public in general and in particular o the Borrower(s) and Guarantor(s) that the below described immovable properties morigaged /charged o the Secured Creditor, the constructive/physical! symbolic possession of which has been taken by ' T ELONRENG EOR NON AC COACHES = MTR =
| Authorised Officer of the Bank/Secured Creditor, will b= sold on “As is where is”, * As is what 15", and “Whatever there is” on the date as mentioned in the fable herein below, for recovery of its dues due to the Bank! Secured Creditor from the respective Borower(s) and T e - =
| Guarantor(s). The resarve price and the eamest money deposit will be as mentionad in the table below against the respactive proparties. 06 | 0azizedt |KNUCKLE FOR BOHHL 15103 N0 | 02082023
SCHEDULE OF SALE OF THE SECURED ASSETS | 07 | 02231522 | 250 BRUSHLESS ALTERMATOR 1101130Y DC 52 SET | 02.08.2023 |
Name of thE EI'-E nl:h (E) Date of Demand Notice Uils 13(2) of Sarfeas] Act 2002 i 08 | 02231425 |ELECTROAMIC RECTIFIER CUM REGULATIMNG UNIT| 183 MN0OS | 02 EE:.EDEE-;
s, (F) Possession Date uls 13{4) of Sarfeasi Act 2002 Description of Immovable Properties (A) RESERVE PRICE | pare) Time | Details of the | L il bl
Mame of the Account | 10 | D2231545 | ANTI VIBRATION MOUNTING PAD [AWM) T452 MOS | 09.086.2023 |
No. (G} Amount as per Demand Notice Mortgaged / owner's Name (B) EMD OF e:-:umbran“c‘es ;—-1-- e TR T T ;3__;1-':‘ = Rl PR
' P e ey I 1 .T ,\.,' ..-\.- |'| "'.;'-l - 5 ) 4 .-:l . Ici.g |
EH ke anlr%ﬁnddrats EEEAuf the t (H) Nature of Possession Symbolic | (Mortgagers of Propertylis] (C) Bid Increase | =~ CTON m:?;n,;;d;t:“ : E RUBBER SOLE PLATES SET ;
orrowerfauarantors Accoun Physicall Constructive gaen: | 12 | 09Z32437 [BOLSTER SPRING 1660 NOS | 1408 2023 |
1 BO: Ambedkar Marg (370300) (E} 18.10.2021 Proparty Basemant, Ground _Flnnr, (Residual), First & Second Floor of| Rs 383.39 Lac 22-08-2023 Not Known 13 | 09232505 |SWUBBER SPRING 5251 NOS | 28.08.2003 |
M/s Shree Rathnam, Proprietor: Sh. Kunal Chawla, (F) 30.03.2022 ;”t and PZ’::';;;”’;“—" ::“:_“‘“ :"‘:;1'“”""‘2”;; ?;“;G“Tghﬂﬁﬂ; Rs. 38.34 Lac 11:00 AM | 14 |082321854 |BRAKE WEAR PLATE 44353 NOS | 28,08 2023 |
Guarantors: 1-Sh.Vinod Kumar Chawla, 2-Smt.| ™ (G) Rs. 591.16 Lakh + Interest & Charges therson el S st i et e o to 04:00 P | 15 | 02230052 [BLOWER MOTOR 1.1 KW (1.5 HP) 3 PHASE 284 NOS | 19.08.2023 |
Shashi Chawla “[H) Symbolic Rs. 0.50 Lac | 16 | 02231847 |MODIFIED WASHABLE SIDE BODY FILTER 2218 NOS | 16.10.2023 |
2 BO: Navyug Market (067400) (E) 18.03.2019 All Part and Parcel of the Residential house No.R-3/6 Raj Magar Rs. 312.06 Lac | 03-08-2023 Mot Knawn NOTE- 1. Vendors may viss the IREPS website | &, www.ireps.gow.in for desaiis. =2 ;E ﬁ
. . Ghaziabad admeasuring 321.50 5q. Mirs standing in the name of 3h. 2. Mo Manual ofier will be ererained. =
Mis Khwahish Marketing Pvt. Ltd. F) 25.11. 2021 11:00 AM =
mf Sl f'Fr Hh;t;gham e e F) Prashant Sharma & Smt. Pooja Sharma, Bounded as: East HouseofSmt. | Rs. 31.21Lac | *0 0 e =
E el el Ia Pkl {G) Rs. 783.14 Lakh + Interest & Charges thereon | Reiha Mittal, West: House No. 05, North: 40F et Wide Road, South: House [ Re. 0.50 Lac ' Sarving Customers with a Smile
varantors: Prashant Sharma, 2, Pooja Sharma, (H} Symbolic Mo 65 & B .U,
3. Lalit Kaushik n Utnion Bank ASSET RECOVERY BRANCH 26/28-D, Connaught Place,
3 BO: Modinagar (032300) (E) 12-07-2016 All that Part and Parcel of Consisting of Residential House No.TO& T1.| Rs. 96,54 Lac |03-08-2023| Mot known = U o .“BI:::;:-F;:?:;?“{:{H;E a;eﬂw-:gil:?ﬁ ﬂ"“"n”n 1[;““'
Mis Pearl Enterprises, Proprietor: Smt, Shefali Verma {F) 21-12-2016 ;‘:;;;ﬂ; Eﬂ;::;ﬂ;ﬂ E?f,:"ﬂﬁsﬂ;-'ﬁ 'Zi’;:“ﬁ'ﬁ:;“u’“:ﬁe”.'f Rs. 9.66 Lac 11:00 AM b= LT E-mail: arbdelhic@anionbankofindia.bank
:1-5h, ish N ' i ; e ; . * et 00 P
E“;;;n;ﬁhhfsai:ﬁsa S:;*;mﬁ:g;‘; , (6) Rs. 31594 Lakh + Interest & Charges thereon | sh Jagdish Narayan Saxena & Smt. Shobha Saxena, Bounded as: E2s! [ Rs. 0.50 Lag b 04:00 APPENDIX IV [Rule 8 (1)] POSSESSION NOTICE (For immovable Property)
4-Eh Suna-sh Bhatia E:Eh Ean.' tarni (H} Symbelic 30 Ft. wide Road, then Park, West: Other's Property, North: House No. 69, Wiereas, the undersigned being the authorised officer of Union Bank of India, Asset
mE I el * South: No.T Recovery Branch situated at M-35, First Floor, Outer Circle, Connaught Place, New
Lt Delhi-110001, under the Securiization and Reconsiruction of Financial A d
| i , under the Securibzation a econsfruction of Financial Assets an
| BRIEF TERMS AND CONDITIONS OF E-AUCTION SALE: 1, The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions, 2, The properties are being sold on "AS I3 WHERE 1S Enforcement EI;::UFil'y Interest (second) Act, 2002 (Act No. 54 of 2002) and in &xe;cise-:nf
| BASIS" and "AS ISWHAT IS BASIS" and "WHATEVER THERE IS BASIS". 3. The particutars of Secured Assels specified in the Schedule hesein above stated to the bestof the infeemation of the Authorised Offices, bul the Authorised Officer shall nol be answerable for any powers conferred under Section 13(2) read with rde 3 of the Securly Interest
| error, misstatement or omission in this proclamation. 4. The sale will be done trough e-auction platform provided atthe Website hitps:iiwww.mstcecommerce.com on above mentioned dates. 5. For further detas and complete Terms & Conditions of the sale., please refer (Enforcement) Rules, 2002 issued a demand notice dated 29-12-2021 calling upon the
| -www.ibaplin, www.mstcecommerce.com, https:ieprocure.gov.iniepublishiapp. 6. All Statutory dues/attandent charges { other dues including registration charges, stamp duty, taxes efc. shall have to be borne by the purchases and also the authorised hnrruwer‘l.llr.ﬂakuéh Boyet 5/0 Shree Pyare Lal, Flatno G-1/370,371, 3rd Floor Plot
| office or the Bank shall not be responsible for any charges, lien in encumbrance are any ofher dues to government or any one else in respect of property {e-auctionad) not known to the bank the intending bidder is advised to make there on independent no 1112, Khasra no 77116, Vilage Hastsal, Uttam Na-;l]ar New E'el.hi 11;3,3@ 2. Mr A::hut
| enguiries regarding the encumbrances on the property including statutory liabilities, arrears of property tax. electricity dues etc. : : _' ' M7 e
| STATUTORY SALE NOTICE UNDER RULE OF THE SARFAESI ACT. 2 Boyet 50 Shree Pyare Lal, Flat no G-1/370,371, 3rd Floor, Plot no 112, Khasra no
A Y SALE NOTICE U LE 8(6) ACT, 2002 77116, Village Hastsal, Utam Nagar, Mew Dalhi 110059 to repay the amount menfioned in
| Date: 04-07-2023, Place ;: Ghaziabad Sh. Rajendra Prasad Yadav, 9971720088 (AUTHORIZED OFFICER], PUNJAE NATIONAL BANK the: notice beng Rs, 22,99.780.81 (Rupees twenty two lakhs ninety nine thousand

seven hundred eighty and paise eighty one Only) as on 31-01-2020 and interest &
costs thereon, within 60 days from the date of recaipt of the said notice.
2 The bosroweer & guaraniors having failed to repay the amount, notice is hereby given io the

' 18/4, SBI House, 4th Floor, Arya Samaj Road, Kashrere Gate Branch borrowariguarantors and the public in genaral that the undersigned has taken Possession
State Ba n k Of I n d Ia o Q:"-{ﬁf-]-q- QE % Karol Bagh, New Delhi-110005 qﬁ Ca I'IFi r'a B{"]L 1371-72, Lothian Road, Kashmiri Gate of the property described herein below in exercise of powers conferred on himer under
Phone No. 011-28752163, """""' : : : : ; ;

I 9410 T e—— Delhi GPO-110008, Ph. No. 9560080389, Section 13{4} of the said Act read with rule B of the said rules on this 3rd day of July 2023,
STRESSED ASSETS RECOVERY BRANCH-II E-mall : shi.51521@sbi.co.in Email: ch03E9@canarabank.com The borrower/guarantors in particular and the public in general is hersby cautioned not to
POSSESSION NOTICE [Under Rule 8(1) of Security Interest (Enforcement) Rules, 2002] POSSESSION NOTICE [SECTION 13{4)] i?ll.mitgn;h;ﬂ:ﬁrﬁ;gdi:iedfgg:?:i:rlr ggﬂ?ﬁ:ﬁﬂ? tﬁriﬁﬁ?éuhisp ?’::grgl-':f
Notice is hereby given under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security InterestAct 2002 (54 of 2002) and in exercise of powers conferred| | Whereas, the undersigned being the Authorised Ufficer of the Canara Bank under Connaught Place, Helr:' Delhi-110001 for an amount F:'g, 22,9’9,?1],1},31 mupegg'
under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 a demand notice was issued on the dates mentioned against each account and stated| | Securilsation And Reconstruction of Financial Assels and Enforcement of Security twenty two lakhs ninety nine thousand seven hundred eighty and paise eighty one
hereinafter calling upon them to repay the amount within 60 days from the date of receipt of the said notice. Interest Act, 2002 (Act 54 of 2002} (hereinafter referred to as “the Act") and in| Only) as on 31-01-2020 and interest & costs theraon,
The borrower / guarantors having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession of the property|  |exercise of powers conferred under Saction 13(12) read with Rube 3 of the Security | The borrower's attention is invited to provisions of sub-section (B) of section 13 of the Act,
described here in below in exercise of power conferred on him/her under Section 13(4) of the Act read with Rule 8 of the said Act on the dates mentioned against each account. Interest (Enforcement) Rules 2002, issued a Demand Motice dated 12.04.2023 calling | in respect of time available to the borrower bo redesm the secured assets
The borrower / guarantors in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge ofthe| | upan, Rohit Bhati (borrower), Dayawati (borrower), Yogesh Bhati (Guarantor) o | DESCRIPTION OF THE IMMOVABLE PROPERTY
STATE BANK OF INDIAfor an amount and interest thereon. repay the amount mentioned in the notice, being Rs. 52,21,940.88 (Rupees Fifty Two Enitire 2nd fioor hith roof fiahis: &litated af 170 and 371 Block G-1. Dal
The borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Lakhs Twenty One Thousand Nine Hundred Forty and eighty eight paise only) MFi}III Fﬂu:d M?;sm r:;u?;lﬁﬁ ‘Inl'sill :ae stpthﬁ'gr:DHa arn NW. E]'e-I:i 1;0;}“
[ Sr. 7 Name of Account/ T Name of Proprietor/ Description of the property Dateof T Dateof 7 Amount——| | within 50 days from the date of receipt of the said nofice. | e e admaasulring ”g 01sq 2 il '
No.,  Borrower & Partners/Guarantors/ mortgaged/charged Demand | Possession  Outstanding The borrower and guarantor having fased to repay the amount, notice is hereby given o | — : -
address Owner of property etc. Notice the borrower, guarantor and the public in general that the undersigned has taken Date ; 05-07-223, Place: New Delnl __ Authorised Officer, UNION BANK OF INDVA
15 Mis. J.R. 2.Sh-RunchitMohan 7 St. Property Details 20.10.2022| 03.07.2023| Rs.6,90,67,897.00 | possession of the property described herein below in exerciss of powers conferred on | FORM A
Automotives; Saxgna (Partner). 3. Sh. | 1.Plot on Kha_sra No._ 456 (aa)_ and 457 area 2068.56 sq. mtr. Mauza — (Rs. Six Crore Ninty him ! her under section 13 {4) of the said Act, read with Rule 8 & 9 of the said Rule on this | PUBLIC ANNOUNCEMENT ;
sy soon | |ovadeyo ot er 203 (e Sepstr s o et el s,
ML S0 [HELCH (Partner). (2.& 3) are 24.07.2012 JB hi No. 1. Zild No. 7920. Page 275-318. = I'N ULzt E'ght The borrower in particular and the public in general are hereby cautioned not to deal TN e SN — :'
Sanjay Place, Opp. St.| address- D-1, Panchratan | on 24.U7.201z, Sahi No. 1, Zild No. 7920, Fage ; SLTEN e Hundred Ninety ’ : th th e Foparpite Ao | FOR THE ATTENTION OF THE CREDITORS OF
Peters College, Agra. | Apartment, Delni Gate, Agra | 3862 in the Sub Registrar-1, Agra Sadar, Agra. Bounded as: Seven Only) as on wilh the property and any dealings with the property will be subjec & charge o YASHKIRTI TOURS AND TRAVELS PRIVATE LIMITED
4. Sh. Rajesh Mohan East: Road 5.48 mtr. Wide, West-Other Land, North- Other Land, 03.04.2023 Canara Bank for an amount of Rs. 53,22,654.88 (Rupees Fifty Three Lakhs Twenty ; 'RELEVANT PARTICULARS
Saxena, (Partner) South-Land of seller Khasra No. 456 A. o Two Thousand Six Hundred Fifty Four and Eighty Eight paise only) as on 1. | Mame of the corporate debtar Yashkirti Tours And Travels Private Limited
5. Sh. Rishabh Mohan | 2.House No. 8, J.R. Royal Villa, Sikandra (Near Ram Mohan Nagar), 03.06.2023 and further Interest and other charges levied thereon from 04.06.2023, | 2. | Date of incorporation of corporate debter | 18-06-2001
Saxena, (Partner) (4 & 5) are ggﬁtﬁ-Elor?lg’éA%?s’t?rRe:aZio\?\'lzgt?qo'trﬁgfsBlggngr?d as: North- H.No.7, The borower’s attention is invited 1o the provisions of Section 13 (8) of the Act, in| 3. | Authority under which corporate debloris | Regpstrar of Companies, Jaipu, India
Aagﬂ:ﬁ?& Dl:;gl,hl?aGng?era;anra 3. House No. 1,J R. RoyaIViIia,Sikandra (NearFI)Qan); Mohan Nagar), Site respectoftime avallable, Io redesm the secured assets. 1 :mrpwle-d S e S | e CGTFEIIEE-P!EF' s
p6_ JR. Automotors L’Lpg C Road, Agra, Area 149.62 sq.mtr. Bounded as: North-Other Property, DESCRIPTION OF THE PROPERTY | 1| e ekt Mo nited Laliily UE3040RJ2001PTCO17067
, South-H.No.2, East- Road, West- Others Property | Iaenthcation No. of corporate debior |
(Corporate Guarantors & |, 10 c='No. 9. J.R. Royal Villa, Sikandra (Near Ram Mohan Nagar) Plot No. 200, Area Maasuring 162.0 Sq. Mtrs. Situated In Block-A, Sector-20, Nolda, | |5 | Address of the registerad offics and principal| Regd. Office: HE-1_ Ashirwad Comphx,
Mortgagen 7. 4R | 51¢'C Road, Agra, area 149.62 sq.mir. Boundied as: North-H.No Distt. Gautam Budh Nagar, U.P., Bounded as: North - Plot No. A-201, Sector- 20, Noida, office (f any) of the corporate deblar Transport Nagar, Jaipur, Rajastnan
= ﬁ:ﬁ%aée; I\(A%(r)trg:;tr()a 6| South- Other Property, East- Road, West- Others Property _ | South - Plot No. A-198, Sector- 20, Noida, East - Plot Mo, -164/A-163/A-192, Seclor 20, 6. | Insoivency commencement date in respect | 03-07-2023 (Copy of the order
8 7) are address- S-16/8, All (three) 2nd, 3rd, and 4th Property pertain the Following Title Deed: Noida, West-7.50 Mirs., Wide Road | of the corporate dablor _ Et.a.w_d an 05-07-2023)
M Sliict iy No.814(Q area0 072 e, Toa Area0 302 et hmeans 0201 Lo Ty Pon NI e I TN BN [T | i, | T
“oesorga | [aremeciel Asocatslerater ol Sacrs S0 PR ROATOVER CURIAAKPURR | (& Nore g e e 5 G
E‘;-;tz}?gglf:’ﬁtsegﬁlgoéﬁ?}ai{‘;hevﬁggtRe}%ifgg;‘zﬁgraé'g‘?”:r? de%‘(’)g: —— ""H e mﬁ:;:ﬁﬁ: Eﬁiﬂgﬂ;gm | interim Ao pioRSone] | 1BBUIPA-0011P-P-02365/2021-2022113524
North- Khasra No. 806 and 809, South- Exitand passage 30ftwide , EMAIL: ch19050@canarabank.com g. F-::;Ijt;eresisc?_ll;? ;ﬂgg ig{gﬂ:;ﬁumw h;ﬁ;g ;ﬁt;:n Egi ﬂéﬁ?{fﬁﬁﬁ;ﬁ rEg:::I'Ihe
5.Flat No. 5 (Ground Floor), J.R. Silver Estate, Mauza- Kakretha, (Near POSSESSION NOTICE [SECTION 13(4)] ; Abmadabad, Guiaral, 380015
griéa}'zmgps'?&tﬁgfuﬁgg Alg:tpl?)rt%?rpgtohjoMés'Sé'lﬁh-Alzsl?t)mt?j Whereas, the undersigned being the Authorised Officer of the Canara Bank under | | | Emal - goalsingh2659@yahoo. oo i
East- Corridor, West- Open to Sky. ' | Securiisation And Reconstruction of Financial Assels and Enforcement of Security | Ty s BT UG A De e ot Comespondence Add: 98, Vardan Tower
6.Flat No. 105 (First Floor), JR. Silver Estate, Mauza- Kakretha, Interest Act, 2002 (Act 54 of 2002} (hereinafter referred to as ‘the Act”) and in exercise N I i A
(Near Nayati Hospital) NH-2 Agra, in the name of M/s. J.R. Associates, of powers conferred under Section 13(12) read with Rule 3 of the Security Interest o e Frr:'lml '_gptf'irp'wah.ﬂ;i & m;" mml
area 121.46 sq.mftr. Bounded As: North- Flat No.106, South- Flat (Enforcement) Rules 2002, issued a Demand Notice dated 18.02.2023 calling upon, ErmnrT T L T | ‘I'}_DT_EDE':. [1“3?5'";51 j
gg{gg‘r‘éEzsftta:\ig?gqig\?vri’nvg;/?ﬁ}éoD%eerc]j:[OSky' Sushil Kumar & Renu Rani o repay the amount mentioned in the nofice, being Rs. | | the receipt of the onder L. 05-07-2023)
1.Sale Deed at Book No. 1 Vol No. 4674 page No. 97-134 Serial 14,35,268.26 (Rupees Fourteen Lakhs Thirty Five Thousand Two Hundred Sixty| |12 Classes of creditors, if any, under clause (6] | Not Applicable
No. 661 dated 20.02.2003 Eight and twenty six paise only) within 60 days from the date of receipt of the said of sub-seclion (BA) of saction 21, ascartzned
2.Sale Deed at Book No. 1 Vol No. 4674 page No. 135.163, Serial nolice | Dy the interim resolution professional _
No. 662 dated 20.02.2003, At Sub Registrar-1 office, Agra. The barrower and guarantor having failed to repay the amount, notice is hereby given to 13| Names of Insolvency Professionals Not Applicable

clantified o act as Aulhodzad

2. | M/s. Kavin Exports, | 2. Smt. Archana Sharma w/o | 1. Equitable Mortgage of Building Situated at Portion nos. 1, 2, 3 of 18.04.2023 03.07.2023| Rs. 2,42,67,761.00| |the borower, guaranior and the public in general that the undersigned has taken it ol a e
. . . . III E i .ﬂ
Gulab Rai Lane, Delhi | 3. Smt. Charu Parashar w/o | Hariparwat, Agra total area 163.22 sq.mtr.In the Name of Smt. Archna Forty Two Lakh hitn  her urider section 13{4) of the said Act, read with Rule 8 & 9 of the said Rule on s | e ooy 55 _ .
Gate, Agra-282002. Sh. Pushkin Sharma Sharma, Registered on 03.12.2005, Bahi No. 1. Zild No. 5433, page Sixty Seven ; of - - ' 14 :E] Hulwan._l’-utﬂs and _ EY mmw.nl:uh:.g::-'.:Ln wml.'.lsunmsnu-.-:n.ln
(Guarantor) (2 & 3) are No. 3710404, serial No. 5197, registered at Sub-Registrar-I, Agra. T el Sevarn O3rdday of July ofthe year 2023. : (b Details of authorized representatives | | dip.yashiortiggmail.com
address : 1/154 B, Babu | 2. Equitable Mortgage of Building Situated at 1/154B, situated at Khasra Hundred Sixty One The borrower in particular and the public in general are hereby cautioned not to deal _ Are available at: (b} Mot Applicable
Gulab Rai Lane, Delhi Gate, | No. 488, Kale ka Taal Mauza Surje Pur, Hariparwat, Agra total area Only) as on with the property and any deafings with the property will be subject to the charge of | Motice s henaty piven that the Matonal Company Law Tribunal, Ahmadabad Bench has erdesad
Agra-282002 222.24 sq.mtr. In the Name of Smt. Archna Sharma, Registered on 17.04.2023 Canara Bank for an amount of Rs. 14,35,268.26 (Rupees Fourteen Lakhs Thirty Five b cormmiencemant of a carporats insalvency resclution process of Yashkirh Tours and Travels
20.10.1999, Bahi No. 1. Zild No. 2934. page No. 227 to 242, serial No, o Thousand Two Hundred Sixty Eight and twenty six paise only) as on 18.02.2023 Private Limited on 03-07-2023 {Copy of the order received on 05-07-2023) _
4557, registered at Sub-Registrar-1, Agra. and further interest and other charges levied thereon from 03.02.2023 Tl:'! .:rle-:l!llﬁrsm 1?ashkjrll; Trnumﬁgrlg.;?;m: F’rl"._ral:e lelt%;:mlh?reh'fmnilled upan l-:;_lub'l;rllj'.l'ﬂlr
Y . claims with proof an or before 13-07-2023 o the Infenim Resolulion essaangl af the address
3. Shri Mahesh Shri Mahesh Chandra 1.EM of property House No. A-26, (part of land in A-26) Madhvpuri 08.07.2021| 03.07.2023| Rs. 15,22,635.00 The borrower’s attention is invited 1o the provisions of Section 13 (8) of the Acl, in) mentioned alaainslenwﬂn. 10, ’
Chandra Agrawal s/o| Agrawal s/o Shri Damodar | Colony, Maholi Road, Tehsil and District. Mathura registered at serial No. (Rs. Fifteen Lakh respect of time available, 1o redeem the secured assets The financial creditors shall submit their claims with proof by elecironic means onby, All ofher
Shri Damodar Das | Das Agrawal, A-26, Madhav | 15103 dated 30.08.2014, Bahi No. 1, Jild No. 10901, Page 85 to 104 twenty two craditors may submit the claims with proaf in parson, by post, or by electranic maans
Agrawal Puri Colony, Maholi Road, | registered at Sub Registrar-I Mathura, area 183.94 sq. mtr. In the name of thousand six DESCRIPTION OF THE PROPERTY ] Afinancial creditor belonging to a class, as listed against endry No. 12, shall indicate its choice of
Agra Sh. Mahesh Chand Agarwal. hundred thirty five Flat No. Q-15138, 14th Floor, Block Q, Township Gaur Yamuna City, Sector-18, an authorized reprasentative from among the three insalvency professionals listed against entry
Bouderies as: East - Plot No. A-27, West - Plot No. A-26 (Part of land), only) as on Jaypee Sports City East, Yeida, Distt. Gautam Budh Magar, Uttar Pradesh- 203201 No.1310 act as anauthonzed representative of the class [NA]in Form CA,
North - Road, South - Other Property 17.02.2018. having super area of 1000 sq . Submission of tefse or misleading proafs of clam shal stiract penalties Sd-
. . Diate: 05-07-2023 Igbal Singh Gandhi
PLACE: AGRA, DATE: 03.07.2023 AUTHORISED OFFICER, STATE BANK OF INDIA Date : 03-07-2023, Place : New Delhi Authorised Officer, Canara Bank Placs: Ahmedabad Reg. No- IBEIPA-001/1P-P-02365/2021- 2012211 3624
O 11F) Ve W 532111 '@ E-AUCTION SALE OF PROPERTIES on 24-07-2023 < S
A i < rliEasSSsificedcdds
Last date of EMD : 20-07-2023 CLASSIFIED AD DEPOT (CAD)
Pook classified za_ds =2t youn - r_’.earest Exprrress=ss
REGIONAL OFFICE, WEST DELHI, PHONE: 011-2845099, 9821711328 SroupPp’s authorised Classificed Ad Depots
*
W PAT PARGANJ = CHANI ADVERIISERS, FPh. OS8O A 01024,
| | | 220990987, 22235837, PREET VIHAR - AD BRIDGE CcCoOonNnNvVINIU —
Motice |s_hereu-g.r given 1o the public in genarat anﬂ_ln s:larhpularm the Borrower(s) and gL!arantur[lsJ that the help_w u_eatrmﬂd mmuwat:rle_ property ms_:rtgaget}.fr:hargm 1o the securad r:re_mmrs. the N AT T’ s P L 415 Ao Ao ao5sa Sooavsao.
possession of which has been taken by the Authonsed Officer of Canara Bank under Section 13 (4) of the Securitisation and Reconstrection of Financial Assets and Enforcement of Security Interast SHAKARPUR - PARICHAY ADVERTISING & NMARKETING
At 2002 read with proviso to rule 8(6) of the security interest (Enforcement) Rules, 2002, will be sold on As is where is, As is what ks and Whatever there is basis on 24.07.2023 through E-Auction FPh.: 9350309890, 22519890, 22549890
for detailed ferms and conditions of the sale please refer the link "E-Auction” provided in M/s Canbank Computer Services Lid (M/s Ganbank Computer Services Lid, Mr. Pratap Kanjilal & D.D. ; WWES T i
Pakhare 9832952602. 9911293517, D80-23469665. E-mail: cesleauction@gmail.com, No. 218 JP Royel 1st, Sampige Road Maleshwaram Website: hitp:/indianbankseauction.com oD 20507, KAROL BAGH (REGHMHARPURA) - K R ADVERT IS
EMD amount of 10% of the Reserve Price is to be deposited by way of Demand Draft in fevour of Authorised Officer or shall be deposited through RTGS/NEFT/Fund Transfer to credit of account of FORA - GV AT ER T EING 2 M SR eI NS AT L S T AN
Canara Bank as below mentioned on or before 200072023 up to 04.00 p.m. 9310333777, =21 1333777, ost1oss8337 7, N E W VIO TIH
NAGAR = NI'T TAL ADVERTISING, FPh_: 251 78183,
a. HHEFHEFT“:E :H3= OSS 105381383, 9555944590923, IVIOTI NAGAR - UNA ADVER-
Hame -y A[:[:I]H_I'It TISERS, Ph.: 93122721449, 8S8S0027r67r9 7. RANESH NAGAR -
Sr. Borrower / Guarantors / Mortgagor Details of movable / b. EMD {Rs) POSITIVE ADS, Ph.: 9891 195327, 9310006777, 65418903,
of the : B ety Total Dues . Number & TILAK NAGAR :: SHIVA ADVERTISERS, Ph.: 9891461543,
No. Branch Name & Address immavabie prop C. Incremental Bid (Rs) 25980670, 205183836, VIKAS PURI - AAKAR ADVT. MEDIA
d. Date of E-Auction IFSC Code Ph : 9810401352, 90159073873, 9268796133
N > SN
| 1| East Patel | Mrs. Bharti W/o Surinder Kumar, House Mo, | Property at Plot No. 1822, 1st & 2nd Floor, (with | Rs. 71,23,801.46 as | 8. 57,16,000/- A/t No. CHANDNI CHOWEK - RANINIVWAS ADVERITISING & NMARKET -
| Magar, | 1822/41, First and Second Floor, Tri Nagar, Joor | Roof Rights) Gali No. 41, Joor Bagh, Tri Nagar, New [on 16.02.2023 + | b. 5,71,600/- 8312295000001 L Ace LA TSI TR A T R AR ERRETT LG S SN e
| New Delhi | Bagh, Delhi-110035 Delhi, Area 2241 Sq.fts. Interest thereatter €. 10,000.00 IFSC Code osS11555181, 43751196 o
| ALl CNRBOO0SIIZ | | K= s 305
-+ I 1 - g - : TIEIS HAZARI COURT - SAI ADVERITISING, Pho OoO8S1 111774438
2 | East Patel | Sapjiv Goswami S/o G.R. Goswami, B-9, | Back Side FF, MIG, F-3, B-1 / 154, DLF Dilshad | Rs. 44,47,853.55 as | 3. 17.00.000/ Ajc No. b e 2 — A TvE = SPNESL NV ERTISING . il
Nagar, |Aznara, UG-4, DLF Dilshad Extension-ll, | Extension Mo. I, Village Bhopura, Pargana Loni, |on 01.03.2023 + | b. 1,70,000/- 8312295000001 OB818505505, 27458589, PATEL CHEST (OPPFP. NMIORRIS
i = ] % NAGAR POLICE S TATION - NV1IAHAN ADVERTISINIG & IVIAR-
New Delhi | SAHIBABAD, GHAZIABAD Dist Ghaziabad, Area 55.74 Sg.mir interesthereatter | & ;g.ggﬂé:ga BI:E:IFI;II:] ;:;:;12 NAGAR FOLICE STATION) - MAHAN ADVERTISING S RMAR-
r Ot PRASHANT WVWiIiIHAR = PAAVAN ADVERTISER Ph_:
i (93‘1 15644460, 931 1 288)839 A 705 7ro29
| St UL Saniaey Dusrie A% SURKIAR ARG | HONR: Rt 0 EMTO TR FREICH: 10, KL | P Tt e S0 A TR A o
| Nagar, |Sharma, D-81, Block-D, YadaV WNagar, |1, DLF Dilshad Extn I, Village Bhopura, Loni, |on 16.03.2022 +|b. 1,82.400/- 8312295000001 ChHAT T TARPRLrrE A R NEDIA A ADVERTIISING =
New Dalhi | Samaipur, New Defhi-110042 Ghaziabad, Area 60.38 Sq. Mir. Interest tharaaftar ¢c. 10,000.00 IFSC Code 9811602901, 65181100, 26301008, KALKAJI :: ADWIN
| ADVERTISING, Ph_: 98‘11 11 13825, 4'1 G055 56., 2694662690,
- d. 24.07.2023 CNRBOOOB31Z | IVIALVIVA NAGAR :: POOJA ADVERTISING & NMARKETING
4 | East Patel | My, Suleh Singh (Borrower) S/o Mr. Charan | Khasra No. 2764, 2768 & 2767, situated at Rallway | Rs. 28,83,084.35 as | a. 5.00,000/- Alc No. S ARAI L TANEJIA ADVERTISEMENT . 2 MARKENNG B0
Nagar, | Singh, W-25. Welcome, Seelampar - Il, Delhi - | line, New Patel Nagar, Now known as Surat Nagar, | on  28.03.2023 + | b. 50,000/- 8312295000001 9810843218, 26561814, 26510090
New Delhi | 110053 Distt. Jhajjar, Haryana Interest thereaftar €. 10,000.00 IFSC Code N |
d. 24.07.2023 CHRBODDAE31? FARIDABAD (NEEL AV FLYOVER) - AlD TINME (JNDIA)
ADVWVERTISINIG, Ph.: 9811 195834, 0129092412798, 244344654,
i | East Patel | MR. Santosh kumar Saxena (B) & Mr. Manish | Khasra Mo. 3139, Khewat No 159, Khata MNo. 260, | Rs. 7,74,938.70 a=| a. 7,00,000/- A/c No. FARIDABAD (NIT. KALYAN SINGH CHOWK) = FPULSE
Nagar, | kumar Saxena, C-25 H Raitway Colony, Gulabi | 261, Railway line Par, Barahiwala Gonda line, |on 01.03.2023 + | b. 70,000/- 8312295000001 S ool FARIDABAD ¢ SRAd A ER RIS ING 2 MARKE T
New Delhi | Bagh, Lajpat Magar 1, New Delhi 110024 Bahadurgarh, Now known as Surat Magar, Distt | Interestthereafter c. 10,000.00 IFSC Code :_I'\: < |’vﬁth' q 2 s g)?/?rs OI_9T5S_,, Qgﬁ 3 = %? 23‘_‘ A OGG‘JSZEQO ';7: 181'A2'\7";3 1C)73—
Jhajjar d. 24.07.2023 CHRBODOD8312 0910633399, GURGAON - AD NMEDIA ADVERTISING 2 PR,
i Ph.: 987838 04a5380, NOIDA (SEC. Z29) - RD>X ADVERITISING,
Date and fime of Auction : 24.07-2023 between 12.30 PM. and 1.30 PM, With auto extension clause in case The property can be inspected, with Prior Appointment with Ph.: 9899268321. 0120-4315917. NOIDA (SEC. 65) : SRI
of bid in last 5 Minutes before closing The EMD should be degasited on or before 20.07-2023 up to 4.00 pm. J|  Authorized Officer on 18.07-2023 between 1.00 PM. to 4.00 PM. CAKSHMI ADVERTISERS, Ph: Oa7ra3807rass, Sod1ota719
- & GHAZIABAD (HAPUR ROAD TIRAHA, NERF GURUDWARA) =
B/o East Patel Nagar (011-25727717, 9654009706, 8368434725) may be contacted during office hours. TIRUPATI BALAJI ADVERTISING = MARKETING.
EPEEI“L +H5TH“ET"}HS Ph.: 981 83783200, 81306410000, O1 20— a56 1000
Biding in the last minutesy/seconds should be avoided by the bidders intheir own interest Neither Canara Bank not the Service Provider will be responsible for any lapses/failure (Internet failure, Power FRIENDS S 233 6 ,9 S 00S 155
Failure, efc. ) on the part of the bidder or vendor in sech cases. In order to ward off such contingent situation, bidders are requested to make al the necessary arrangements/atenatives such as back- FOr CALD errcgiriries please corrtact -
| up power supply and whatever else required so that they are able to circumvent such situation and are able participate in the auction successtully. ROHIT JOSHI 98138505947, ABHINAV GUFTA 9910035901

For booking classified ads, please contact O1 1 23702148,
O120-665 1215, E—rrmail - delhi_classifieds@expressindia.com

New Delhi

Dale : 05th July 2023, Place : New Delhi Authorised Officer, Canara Bank
Financiglegh. cpgy - in o0 ©




———NOWCTREGEEIETAD
District Consumer Disputes
Redressal Commission,

Sri Ganganagar
(See Section 38 Consumer Protection Act, 2019)

Complaint No. 39/2021

WWVersus

ETIHAD AIRWAYS
To, Etihad Airways Office Address: 2nd
Floor, Narain Manzil 23 Bara Khamba
Road, Post Code 110001, New Delhi,

India Through Its MD.

You are hereby informed that Shri TSt
%AR S/o garg_ Resident  off
W.No.25 BN &d o g " f5en
TIAMTe has filed a complaint in this
District Commission, Sri Ganganagar. A
Copy of this complaint (alongwith docu-
ment, if any) is attached herewith. You
are hereby directed to submit your ver-
sion of case within 30 days of the receipt
of this Notice alongwith such evidence
and document which you want to bring to
the District Commission. You are, fur-
ther, informed that the date for hearing of]
the particulars fixed 02.08.2023 at 10
A.M. In case you will fail to appear your-
self or throught your authorized agent
before the District Commission on the

Nole Regiatersd AD

District Consumer Disputes
Redrassal Commission,

Sri Ganganagar
{5 Sectnon 18 Consumer Protescoon Act, 20099

l"|,|-r|1|:|l|il1 i, VIR

TIHZ W T Versus

ETTHAD ATR¥WAYS
To. Enhad ‘|,in-.-1'.\. (Mhce Address Ind
Floor, Maram Manal 23 Bama hl'urrrb:r
Rosd Post Code | IIH}EII New Delln,
India Through s MD
You are hereby informed that Shn =g
WETT /0 TR W Resident of ST No
5, g iy vowsts wom, SRR has)
filed o complamt o this  Distnct
Commission, Sn Cunganagar. A Copy of]
this complunt (alongwith document ifl
piwy ) 1% wttached herewith, You are herely
directed 1o submit vour version of case
within 30 davs of the recapl of ths
MNotice alongwith such evidence and doc-
ument which vou want to bnng 1o the
Mzt Commuassion. You are, further
informed thai the date for heanng of the
parficulars fixed 0Z.08.2023 a 10 A M
In case you will fail to appesr yourself or|
throught vour authonzed agent before the

above date of hearing the complaint shall
be decided exparte.

PRESIDENT,| |sxparie
DISTRICT COMMISSION, | | "1™ DISTRICT COMMISSION
SEAL~, Sri Ganga Nagar (Raj.)| | sgar ) Sri Ganga Nagar (Raj |

GOGIACAPITAL SERVICES LIMITED

CIN: LT4859DL1524PLCOSSETS
Regd. Office:- The Capital Court, 6th Floor, Olof Palme Marg, Munirka
Mew Dalhi - 110067
compliance@gogiacap.com, Website:-
Contact no: 011-49418850

NOTICE
Notice is heraby given that 29th Annual General Meeting |AGM}, of members of
Gogia Capital Services Limited will be held on Monday, 31st July, 2023 at 10:30
A.M.af The Capital Court, OLOF Palme Marg, Munirka, Delhi-110067, to transact
the businesses given in Motice.

The copy of Notice of AGM, Attendance Slip, Froxy Form and Route Map are being
sent anly by alecironic mode to those mambers whose email address is registesad
wilh the CompanyDepositones. Members may note that Notice of AGM and Annual
Report 2022-2023 will also be aveilable on company™s website www gogiscap.com

Email;- WWW. gogiacap.com,

Pursuani t Sechion 91 of Compankes Act, 2013 and a5 per Heguiabon 42 of the SEBI
(LODR) Regulation, 2015, the Register of Members and the Share Transfer Books of
the Cormpany will remain closed from Monday, 241h July 2023 to Monday, 31sf July
2023 (both days inclusme}.

The cut-off date for determining the eligibility of membars for voling through remaoia e-
voting and voting at AGM is 18th July 2023

The remobe e-valing period commences on Friday, 288h Jaby, 2023 (900 am) and ends
on Sunday, JHh July, 2023 (500 pm), after which e-voling will not be zllowed

The facilily of voting by papers and polling wil also be made available at the AGM
Venue to the members who did nof cast their votes through e-voting

In case of any queries, you may refer the Frequently Asked Questions (FAGs) for
Members and remote e-woling user manual for Members availahble at the downloads
saction of wew.evoting_nzdl.com or call on ol free no.: 1800-222-900.

For Gogia Capital Services Limited
SOH-

Satizh Gogia

Managing Director

Place: Delhi
Date; 05.07.2023

v  E e
HTEd 1 e At e RO 318 (Wi eichal 2 fet TR0 Site

Distnct Commission on the above date of]

heanng the complaint shall be deaded!

'

HAHR F qiEd & e & S ud aea
(wret # sl 1g) fowmr wm waf aterd
g e Rie frash |0 4. 300, sien
wEge ¥, 718 faeelt o faeme 02072023 @
HeT T 9T 8=, A5 fEee | Agar 2| 349
Hed § v vearda |, /8 H. oz fEie
03.07.2023 & T AT W), 712 fooehl &
RO Tof & | S0 g o 50 d8d! &1 0l
i & fero iR v v ks s a6
EEET Ejﬁm'?ﬁrrr‘:?ﬂmﬂﬁ
for: wfgen, amg: 19 99, F%: 5 W, I TR USAEn: 2 97 &
&1 3R el T # U TET BN B |
W fFd) @1 59 AEET dEdl & AN ¥§ Bg wrHen e
frretferfiad oet o9 wfen @3- P —
arn g ad), e
Wi . 011-26645050
Hi. 5i.: B750870825

DPf7348/SD/2023

e

dawige: http://ebi.nic.in

§—Hd: cic@cbi.gov.in

cel. 1. 011-24368638/24368641
W .. 011-24368639

BEF IR S0

Sfep 3Tos =T==
Central Bank of India

"CENTRAL" TO Y OUW SINCE 1911

eTIaT S rafesa: mm
E a1 ( sT=re1 e T)
af¥fdre-1V |ﬁ|ﬂﬂ—u{|}}ﬂﬂ

wdfes, adieenerd) st wafni & oty siw gafsio qen
wiergfe f&a mad= wiafgs, 2002 & a8 Ao 49 e g,
TAATS S BRIGES TET & 1 |G B o = G T | )|
wiergfar & (uad=) Fram, 2002 % Fram 3 & | gfad g9 13(2) sie
U1 13(12) @ Ed wew wfdowi @ wde el gv feeie
28,/04 /2023 Y U A0 WaAl @ o selarl: ded qaeE
gfenr vd OfEr sl (whongewR wif) s wfas
uga U3 o weggdH, Aadt awftar oo o SggdE
(ae—wuiar), ot Aewe =l g3 o6t g (Fe—woian),
= Raraa sl g3 At oo+ (TRER), 71 = A sfeafag afy
+.18,37,034 /— (arore ord Ty gwr vd afdia wud |2=)
(@1 27 /04 /2023 T U YAYE T4 ATA B ST E) H WA B
28 /04 /2023 ¥ WY S99 Fo] @i HI H anE 9 60 B @
HIaR =99 U9 a7 Tei @ W g @ Ty et T o |
@ QIY G191 I &1 YT dHT A weel | e e ue dulen,
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INSTITUTE OF CHEMICAL TECHNOLOGY

(University under Section-3 of UGC Act 1956),
(formerly UDCT/ UICT, Mumbai)

(Elite Status & Centre of Excellence — Govt. of Maharashtra)

Matunga, Mumbai — 400019, Website : www.ictmumbai.edu.in

RECRUITMENT (REGISTRAR)

Applications are invited for the recruitment of Professor
who shall be the Registrar of the Institute on the fixed tenure
basis of five years. The interested candidates may visit the In-
stitute website from Monday 10th July, 2023 onward for further
details and submit the application along with supporting docu-
ments on or before 30th July, 2023.

Dean HR

So1on oS24

od auuddie) 5 Ris0S Quierz ol Afiga ARusFlRA RisAAdeigBAnct da
Asoees2At As SlAURAAA ARA2 A AeslANce s RSN goere
AN 52 2002 &501 A RisAAE goere (NeoslNce ) [(1aaMl, 2002 ot (61213 3 2013
dAlcdl SEH Q3 (A2) E501 UM 2Atiioll A VRUAA SIAELS SAH A3() 8501 Hidel
ollél21 3l s3al ollAetl EAIERNA VRUAA ol ElRAHT VRLLcLL BHofRilR AHell olli 2R
oRUAE 25H A1) ER1A detl uRell clley 21(&d Ysaeilell 1o /i21dl aridld 24elloll
vt e cdg, BUSEHS v, ollon, ALY adlR 2AEd aeudd oNElAledl so=ueil
aZluie]l go R aziell i Yscll val U2 velcR] ed. ollA aeudd dlet A516ee Ay

Aol ollA veuda RisAAA (), 2ea2 Brasd A8ld, w50 052, 00 ofl saH
UHYOLHSYRH B1H Sllctiet dlil2s (NuAANA SAE ) (A1t ) wiA) suRia-
Ada clor WESHA-0co-N-gr2all 228 a3 stlad uRA wn sa 3.

EAIEIR/AE-EAIEIR] olid/ g cusl 254 (31.) 3/ sAAA
ot As16oe siviz cusl 254 siiaé

20-92-203 ali Av
3. 6§9E 3/~ (Mt otct vt
ARUS VR U121 AA6 Y1)

30-0§-2023 ol
Ao elllls soe

SLUELRLALLY JULALY (HRdLS, SIQIAet
Sl ERIALY ARALS, 2N(CE Ecleuey
ENETENE

@t oi. : PU9OPULONS000005005881
AIRLAS - Holwy23H 1 SllelleRl
(@6ies

RisA$ Masd: cuA, cuoll, Adotaflet 2012, oun s12dd, isAzu2, 3, VisAUR,
(132, JRId-363009 Uidell BiaSdoll dHIH GUdL Bial (&Rl

Hollvgiz Adet ueaulct, 1 edl 2¢-0¢-R020 ofi Ay
Holloy ol 3. cRUBO¥/- (3t otat ctvt
ot oi. : WANKL0003536 ueRllat Gtz ARl Pl
QAL A5 - Hetwyg23 Q1A SlAetlet

@b2s 40

30-0§-R023 il
Ao elllls son

RisAS Masd: W2 ol. 29, 21y 2013021l uSd o1o12 U, AU s, FisAuU
363009 VA6l iASdotl it UL A4 [BRRil.

vt aeldale] 5 2481 BuR veudd Eled ousl Qelisll 2s3oll Ysaell seawi [Sresn du el
iRt 520 BuR VRIAH EAIEIR) AN NER Yolcllal HE AR AUAHI A1A B § BisAS AeierReu
URLFA A ESIERA BuR veudd dFlviA vendd stelell sad a3(y) o veudd Erlou G
¢ 212 diAst 601 AHa UM 2Actisll 3R Guz veudd Fiasdl/ RBisals AA2\e elifis soe ag
el 8.

v 5310 AE Gu YRUAE EAIEIR A MER Yotcllal Bur veudd Fasdl [ RisAs 2221 20
RAE ol SRl ALdeL SR JUA B A veudd Fiasd/RisAS AA2 1A Sguet A1E XA
Asorgs2Ast sudl (glesat) dll2seit Adal Bkist 289,

20 : ASAUR
cidlvt : 0€.09.2023

A€/~ vfigd wlasi3)
ANAe RsogsAa suail (glesa) clilds

Er cil ANAe As0gSsAct SUall glosau clifles.

Prsses MC CIN:U65999MH2002PLC134884

20gees$ pglat: & 30f], 203 H1K1, € Aetudl ouuz 1131, e1€2 (UBIH ), HotE—¥000¢, Hot :
+Gq RQEEUC 300 AoiAITR: www.arcil.co.in
Mo ARell3: £90, HE MU0, 2ol 2542, El2d RIle2l Aogd dildu wa, 20.y. As usw,

SlABIIYRL, VHELAIE-3€0 00F,, IRIcl Slet : 096-5030§309/02

ALY

Adadais me&puad
(golcaoRil ANos Aosieil ollS 205 glesa (Sle ule xie
goilcaoril SIRcIIc WIARL) (S121ell, 209 ot [St213et § 3501)

R11(5(d g2 Aes grdcimgde dlilesou ssleell veisi ae

TRAVANCORE TITANIUM
PRODUCTS LIMITED
Titanium _Kochuveli, Thiruvananthapuram-21

PH : 0471-2501533, 2502163

E-mail: rmttpl@gmail.com, rm@ttpltd.in
E-TENDER NOTICE

E-tenders are invited in TWO BID system from
experienced Transporters / Contractors for the
loading and Transportation of lImenite from
Chavara and Manavalakurichi units of IREL
(INDIA) Ltd, to TTPL site at Kochuveli,
Trivandrum for a period of one year.

E-Tender No :- TTP/CD/RM/lim.Trpt/
CH-MK/2023-2024 dated 30.06.2023
Tender D :- 2023_TTPL_584620_1
Due Date & Time of Bid Submission :-
14.07.2023 up to 6.00 p.m.

The tender shall be submitted only by online
as e-tender through the portal
www.etenders.kerala.gov.in.
For more details please visit our website
www.travancoretitanium.com.
Sd/- HOD (Comml)

PUBLIC NOTICE

GAJANAN SOLVEX LIMITED
(A Company under Liquidation vide
Hon'ble NCLT, Mumbai order dated

01.03.2023)
Registered Office:

902, Hubtown Viva Western Express
Highway, Jogeshwari (E) Mumbai City
MH 400060 IN
E-AUCTION
Notice is hereby given in accordance with
Clause C & D of Reg. 32, 32(A) Sub Reg. 1
of Reg 33 and Schedule 1 of Insolvency and
Bankruptcy Board of India (Liquidation
Process) Regulation, 2016 through E-

Auction Platform
ncltauction.auctiontiger.net.

Se et of Assts Datcand | Reserve rice | ENID Amount
o time of Submission

Auction deadline
T [ Opiion A
« Fom T 10| s s
1,505,000

AM 10 1:00 15,04.80,000/-
PMon onor before

271072023 20072023

Tand and From  02:00[ R,

ing at R 3
PMill 04:00] 7,62.30000- | on or!

0712023
32400 S Min)
o 8430 Sq Mts)
Pla

RS
685,50,000%

RS
5400000~ | o 3
20072023

Important Notes:

1.E- Auction will be conducted on "AS IS
WHERE IS BASIS, AS IS WHAT IS
BASIS, WHATEVER THERE IS
BASIS AND NO RECOURSE
BASIS” through approved service
provider M/s E-Procurement
Technologies Limited — Auction Tiger.

2.The bidders cannot place a bid at a value
below the reserve price.

3.In Case the liquidator receives a bid under
Option A, in that case the Auction
under Option B will not be conducted
and the EMD of the Bidders who
participates in auction under Option B
will be refunded to them within 15
days from the days of auction.

4.The complete e-auction process document
containing details of properties, online
e-auction bid form, Declaration and
undertaking forms, General Terms and
Condition of e-auction sale are
available on website:
https://ncltauction.auctiontiger.net,
Contact person: Mr. Praveen Kumar
Thevar at +91 9722778828, email
Praveen.thevar@auctiontiger.net;
nclt@auctiontiger.net.

5.The EMD shall be payable by the interested
bidders through RTGS/Demand Draft
as per details mentioned in E-auction
process document.

Please feel free to contact at
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@ KERALA WATER AUTHORITY (R AL e

Tender No : 58,59/SE/PHC/ TSR/2023-24

1) JUIM-PRWSS - Construction of 33 MLD WTP at Mudavannur 2) JIM-PRWSS-

RWPM from Thrithala pumping station to mudavannur WTP, Interconnection work,

Construction of pumphouse, operators room and toilet, Supplying and laying leading

pipe from well to collection chamber. EMD : Rs. 5,00,000 /-, Tender fee : Rs. 17,700/-

Last Date for submitting Tender : 31-07-2023 03:00:pm Phone : 0487-2423230

Website : www.kwa.kerala.gov.in, www.etenders.kerala.gov.in

Superintending Engineer
PH Circle
Thrissur

KWA-JB-GL-6-616-2023-24

aslAs: s dl., disian shudal,

A
[ ] HDFC BANK uéd Hin, ¥.5. €12 AN, o-[Uv Wl

Seiz, dlisd As, 2A¥S)2 - 350002.

Risyfl2ignie Vos dscegstAc Vs SRicIcRilAG NA2 WNos WNeslAAce Vs
Ri5y?)E) doede Ase w02 (2520 Vs2) ol sAH 13() EsUrdil Hidien o,

q.  &fid RAoz2m1gs adl Aol MuIde2 Avoicend sieilend Risden
Rty - oicl) 52, 3 viefhal - 3gouao
VioA ARl — HYR [G1IR, SA2 oi. 12, HILAOIRI-Q, )2 o, U, eI -
35900%
R, Auciecnd vizMend fisda
3. olell Avcicend s
5.0l. 2 Va3 of AR - HY2 [iaRl, 5A2 oi. 2, HILAVIPI-A, 2Z)2 . U,
AM¥Ho1dI12 - 3§900% .
DRAsA ds dl.ell BifIgd 2RISIARA 242320 sRIEl] 564 A3() 8501 dI.
13.06.2033 ol Ay 222s Uke /3. ol YiNd Nl 2uIcal 2N vievael 23 il
dell 215y doede (ANosRiAce) 36 woRell 3123 3 Yvor A BRI
21d 8 5 Fasd A0 dlel Vef) vildI oi. ¢3€505¢6, ¥ URd YsAdiHi 52 s2aR]
Ascd Aisoll i€ HRAIR dl. 04.05.2023 ol A¥ “VenilAN” 2 s2d B dell
YA dl. 93.0€.2023 ol ¥ GiIS) 3I. 16,20,243.23/- (31. dIelA @nt AR
&2 Gi22ll A2 Via Adl21 V21l §5d) oSS 53d Al €3 ASA QRAIY Via) Vo AU,
sie, visRus viai a2 254 ud R v @i e, i1 AR BuRIEl go
Razicll Vier 013 vdioll dISIE sAMi 241Q V. i [ersa vaie AASRANs0 ds
diiZs (RAusIAs2)) B1A 3Sd [ diReni BN 3522 Fasdle @ ¢ vendd 8
doj A€ SIAElel 564 A3(¥) Hi E601 4G 2Adliell GuPI 53] 6 s AosHi venda
Vieal 55) 211 ydue [ietl 50190 A,
Al o1 24N el A1 B S AER SRIEIS) saH a3(A3) 860 DRuSKRASN
Ais dl.ofl Afdid udieR [Eell Fidsdie] AR, SUEd S Viedl A duiEld 53 ASIR
a8,

-: Mascq uRRre :-

el 28&elis Masd 2401 W2 «i. 90/a, A€l UIS-q, 35 UId] W2 U, ¥sidelist
s, amHeldIR. 2001 W2 oi. a0/a ofl ¥3lel u2 RBId, QSN 99.2u 25 .22 2A1deil
[Gi€s21, Jaicey 21d oi. a333/a VS) ARaI A=2EIR UIS- o1 Veld, VeI viIA A1da
24 Fiasd Yoll aq:2MH1: Bu: viedol Fidsd, eRA: el Fasd, yd: As,
U Bioell Fidsd.

A6)/-

aiflY : 05.00.2023, ;
2210 : 2A¥sle vfigd viisH), Rushis:l ds dl.

equiEas gl5azizi 2H\d 51datioRt Ais dldles

SWALLFRANCEBAKLTD. (219G ErfSa2it Staetiot clHIgs ddlS aaelldl)
2gRes g2t : A2 HIT, $75-2, AeRAR WL, oi. 98¢, HIBe2 S, Mt AUy, AY, dHldollg ~§00 002

so1 oliElA
(a2 Masd ud)
C-l\vl/e!uc-ld Asi1Boe oi. 700000958428/ EMFRJIKOT0022496 &
700000576822/ELPRJKOT0022497

g3zt 2Hd sllsitet ols dlHI2s sucilys As2, acug &s0t 2iellflicd A1a B
201A2A0 A5, EsE 8501 AB21 [B1330121 52l B Sucil ¥ Aoll 23g22S 2152
A2 HG1, $75-2, URAR WL, 9EE, VU A, Azuy, dlladtlg -goo ool 222
ASRA: glBae M A sllotiot s dlHl2s, 30u-30g, 390 WA, Al AQee,
At NAUR, Hict2Dl A5, ¥gRL 0idIE S, BllSSEd, HAUELIE,, AR1cd-3¢00aYU
A As BSIA gsdlert 20 d Steiet ois dlISs, slacu elaz, olle, Aget As,
UEAHIOL, AR2 U2d otd12, atcll [Ecél-a9000¢ Uild €421 B. Aell ollA AE| S2ell2
BR15d AASIFAN RisAA21g7iAet Vel AsegsAct WS SlAlAA A2
A NeskiNce 2 s RBisAR) geze M52, 2002 3601 Vel RisADRS geze
(NosliNoe) [Bram), 2002 ott (51214 3 2012 ciuldl SEAH A3(AR) 8501 AMHA WY Aclioll
GuRlaL 53 AIPlU 29.09.203 il AYHIdILI AR W] ST AHRVEIR[EAEIR[AG-
LAIER/AC-UHRVEIR/VMHIAEIR/SNRAEIRA (1) 81 [@uaeny Mo Aaaell &
Hgetern Aaaiellent Yt (AER/EAIER) () 3l AAaell Gaaeny HEaterR ¥
HEatern Aaaellon Yo (AG-VRVER[AE-EAIER) (3) 3 ndslony Heetern
Aaaiell ¥ eudzAcugen Yil via NeaerRt AAaieiloll Ul (AC-VVER/AEC-
2AIEIR YA SNRAEIR) A N1 YLUAE 25H 1. 23,¥4,0%9/- (3Ran Al @
Rizcicil2t R A0 Yscicllat YRA) 20.02.2023 Hvloll 254 AHY ASd ALY,
Wetdl cauley, AFRY, Siee a2 M0Ae2 3ot i o1kt HeRllell diRlvi]l go [Eariedl
igR Ysadl v éd.
VRVEIR/EAIER RE-EAER RE-UER/VPtelR) >TRAEIR 25MHeil ud Ysaell
sl (Bresct i Adil vt Sl HURNER/EAIEIR[AS-LAIER/AE-
URVER/VHIAEIRFNRAEIR A NER Yolclla VRl SRAHI AIA D § ¥.04.20301L
AovwAn s2AAd Ms wydlNlad AYRee, 2AvSi2oll AIEA Vtod oA AS S2e12
aeudd [Staxletl [Sam ¢ 20 drlldl veudd As2ell SaH 43(¥) 8501 d/aella u
Ricitell GuoL SAA AE 1A veuAd FLASdl SUA R Yaly, 023 ol Ay dg Alel 8.
Ris20S AAe ud Autadl 112 BUACEL AHAsIL AcitH] As26ll saH 93 ol Net saM
(¢) ol QIAGRA UR HVEIR/EUIEIR[AC-EUER[AC-HRVER] VBHlolER)/
SN2AEIR) of t2utot 2l 21,
w2 S3lal  ARVEIR/EUIEIR[AE-EAIEIR[AE-HRVER/VHIHER PN2AEIR AHa
&z wolclal AHiell Fasd A1 S\g A€ ot Sl AldY SAHI A1A B Ao [Masd
A0l Slguet A1) B2 21 d Stlstict As All2sell 254 31. 23,354,089/~ (3
Rian Adl2t vt Rizcicll2t 62 212 Asdicllat Y1) 20.09.2023 Hvvtell ousl
254 U 92.02.2023 2l Asil URell cllovell ALYA Lot 28A.

RisaDA el [@21d

siludl 2udsilony Weateln Aaaieilell wil@slell 3M3cv2ila Grasd.

e oi. ug ol A01 L2 of. ug /A WSl uRriien o1212 dAlS aelldl AR, AvsI2 202y
d ol usu 8, 2A¥sle, AaRld 2u%1 vitdett 220 3cRMld e0ll Fiasdett i et
el (E1l. A2 Baz: Mo Biasd, 2adat B aid, eiet: 201clz o ug-oil uzell
(rasd, 25 Eaa,yd: As, uBst: e Fasd, 2adat Eaia

cidlvt : 02/09/023
0 : A¥SI2

Biga s
of3azia 2 d SlcieA As dlilds adl

QW 2le15fizd slBRId1 s1Ac0 dlilds
TATA

2yRes 21Fl2 : A @, 21aR A, WEtetial Ggai ws, seudAna
SEH M1, lAR URE, 3¢1E — 00043 CIN No. U67190MH2008PLC 187552

Hideu allA

Ris2MAE) goae (MNog1ANc2) (1213, 0032 ([S12AM)) ot (G113 3 201 dAlcL
RisaDAzieiet Via A50eg52101 il§ SlAUGAACA AA22A Via Aol s

Ris2MA2) goze Mse, 002, (As2) ol @M 13(:) dsU1

aeudle] 3 2121 Sfiza e1BRidL iles (A0 SAA) el ollA A8 520112 ARISA
AUR/SIFRA M52 &501 10 RisAA goere (RNesiiNoe ) (Bra1), 2002 ot (G113 3214 cirucdl
SAHA3(QR) E56U1AHA UM ATtell BudL SAA A S2oll SAH A3(R) 86011 ollA qeudd (Gt
Hidten oNRt 2l s3Aal AEL oA veudd EaerR(A)Rie-EueR/vilateR(A) (AHE DA
QRUAA dHIH cABddld AQ VAl RS A1 EAIER dAS €A B) [ Slofell dIRAER(R) |
Stogell UlcARIRAA 200iRic Hidte N 214i veuAd 254 20ifid N6l dlRui2ll o [Ectziell
vieR Ysddl veucd] &d. veudd el ascl 2gees Wee A3\ g1 otvddtii vl 8 ol
oA A6l seetz WA Buactl B Vel vUAA SAER(A)/Sloell dRAER(A)/ Stogell
GBI ), N RD dl AHLoA U SRA SELS| ERB1RUL0L Slguel SBsIvelt B a oA A S2etlR
urRlel Ao ctscl A AS D,

GuRAlsdietl HeRititoti, 1N A5 Avid 52 ol DUUAHI AIA D 5 vRUAd EALER( )/ Stogell
arRAEIR()/stegell ulERI(A) SRIRAANSAAA A0iR1d oldlR1/2Aell ctRviell go R aRtofl
UigR oA Axeil AGIRIA o3l AN VRUAA 25 AHY Aot N0 oe Ul vedd EAIER(A) §I=L
s21Ad e2dld/quiel A Sy Al dlell 2013 drutdt ysaell uel/aicidetl arPlu el slax
(1) 41i oA vendd crlvllall Asd calior2Aéld Ysaal vRUdAHi 1A B, dletedl cusl ysaell 1
RisAAA A3 aeudd EaleR(A) gl «llAsl RisAS AA2(2) ANAAAsAAA A0
52Ad 8.

clot Asl. EAER(A) siopell aRAe(A)/ | ga ousl 254 (31.) | Hidten el didlut
eiuR stoteil ulcfERI(RA) ott otz ollAofl cttdlut oot | Aol cidlv
q0%¥2003¢ | 3l eN3eud S).usau, sludl 31.93,40,3¥§/- | R0-Yol-2033
Sovotdlot ). 20ci) i) ou-0¥-2023

AMd Biasdl/aa2 Fiasd)/>0R Biasdle] delet - saridet Yal : dlieletorz,
HY oA : clcld vl Retd 202y 21 oi. €3/, |U/R, S1T6td W2 oi. €¢, 200 US
urladl 203eMNaa Gualat HiZoll ollai-Rdlatas aeilot Guz viendd A2tz aH
a3 cvellct Bruge/S3HuRiHi cll 28 dHIH AHidDAS Aa ol@ ARSIl 201
([S1eSlot0ll ovilotatt 33.29 AL detaduAal [Bu uHieRtR [BRu ABd 39 A
92.20 A1l 24uR [HesBU AU AU Sl SAR ol ¥-304 dDl5eil 22U Fiasdetl
A BRISIR, eUIL A [ERR1L. AL Yd: 5A2 of. g-30, URA: 2202l As,
Gaz: 20RUA8 As, ER1A: vdlS oi. .

cugauay | si ewpuigan dhudlerzt dreld, | 31.22,08,09¢/- | 9-%e1-2023
3l suciddl pgHIR A 0c-0%—
Qg Q03

AAd Biasdl/2a1d2 Fiasd)/>NA Riasdlej aelet - ofaRldetl Yt : HHELdIE,
Gu Yl : HHELCUE-9 (B2d), ISt : deal, {Y U : p2d vt Retct L.dl.281%
ol.90%, StgetcIale oi. ag US) tiddl &. DU, -E -39 A AsUtet 2Ac 21cl
oi. 39%, Ulldl oi. 932 é1ddl 2232l Guallal Hi2ell ollet-Rdlatas aeilol Gur
olendd AR5A USIEY a5 aelldl Bt/ Smuini cll 28d A Aidds val
i@ AHESIRAGA 213 [G1eslatsll eilotatt 2¢.u3 ALAH. detadAAdt (&1 uHILRIR
(ERu 21(E Els of. A ot act A (D11 llet 3ovor WBes sElR) woc.ou ALAL.
AU Bresiu A1 A5l 5A2 ol A-202 dRlSell 2euaR Flasdell dxid
&SI, et Bial [B2Ril. A1 yd: 5A2 ol M-903, URIA: odls DA, Baz:
ARUAA As, ERAL: 5A2 of. A-q04.

*BuR veudd drRluiRA Acifid Hidteu oNZl0HI ag [@d1darz veldd €2 Asd U,
Adl2tetd ey ey Ysdaell vial/pldl azycldell dilu el deldd BusRus v,
slRe, ALY AR ASld. N weudd EdIeR(A) Buz aelical Yool SRIRAANASAANA
Ysaell sai Fesul ol dl QRANARASANA VeUAE AS2ell SEAH A3 (¥) Vel AdY
(st &601 GuR veudd RisAs AAe(2) 2eud Fasd (dl) A1A slaiél 529 219
ARiyelud veudd EaterR(A )/ stogoll diRAER(A )/ Stofol (S E( A ) ol AN 282
auAd EcIER(R)/Slofell ctRAEIR()/Stogell UlfEARI(A) A qeudd Xs2 &0
AARARsAAN 0 HyRl adlz BGu ceudd RisAS AA2(2)/eudR
Grasda(dl) ol Qauet, eud Ao Btoa Ad dcildloll Holly sRUIAI 1A B, Slguet
U5 Ase AH2Adl A 8501 2AAA [GtaAHloll Ad1cgAel Gidl 52 B AM2AL 611 SaIHi
A1 52 B dl A N5e @601 (St SAAA YA Ao AU E5A WA Ot

A8/~ vligd wls1d
2121 Sfied 616RIA s1acu02i cdlilds adl

ifvi : 0g/09/03
QAT : HHUEIIE




